1943 Motion r1e

ENQUIRY RE CALLING ATTENTION
NOTICE

Surt D. THENGARI (Uttar Pradesh) :
1 had given a Calling Attention Notice. To-
day two million goldsmiths of India are
launching on a countrywide agitation, For
the last 43 months the Government has
been telling us that their question is under
active consideration. This procrastination
of the Government has aggravated the
situation. May I request the Government
through you that they should make a final
statement on the matter stating that the
demands of the goldsmiths would be con-
sidered ?

Mr. CHAIRMAN : I have passed on
the Notice to the Government.

MOTION RE INTERNATIONAL
SITUATION—contd.

Mr. CHAIRMAN : Mr, Mani. You had
spoken for four minutes and you have
apother 11 minutes.

SHrR1 A. D. MANI (Madhya Pradesh) :
Mr. Chairman, yesterday when the House
adjourned, I dealt with the implications of
the Tashkent Agreement and the need for
India informing the Soviet Union that if
Pakistan continued to violate the terms of
that Declaration in spirit, we would be
compelled to take the initiative to see that
our interests are safeguarded, ¥ would like
to go to another point that figures in the
debate and that is the question of Vietnam.
1 have an amendment on the subject. I en-
tirely agree with the Government of India’s
policy that the solution of the Vietnam
question should be sought within the
general framework of the Geneva Agree-
ment. I am not suggesting that the same
conference should be convened but if there
is to be a settlement, both the parties
must meet across the table—the Viet Cong
on the one side and the U.S. on the other
with the other representatives who would
be concerned in the matter. I find that in
the communique issued in Moscow. there
was a reference to imperalists and reac-
tionary forces. I have referred to this mat-
ter in my amendment. Whatever might be
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the fault of the U.S., it must be conceded
that the U.S. does not want to annex Indo-
China or Vietnam,

SHr1 ARTUN ARORA (Uttar Pradesh) :
How do you know ?

SHRI A. D. MANI : The history of the
U.S.A. shows that they are not an imperia-
list Power like Britain was, or like Portu-
gal. It has never been suggested that the
U.S. is going to annex Vietnam and make
it an American colony. I think it will be
very unfair to call the U.S. an imperialist
nation Since some suspicion has been
aroused that this was a reference to the
U.S, I hope the Minister for Foreign
Affairs would make the position of the
Government of India clear that we did
not have the U.S. in mind at all when we
made that reference. Yesterday my friend,
Mr. Niren Ghosh, referring to what was
happening in Vietnam, said that the U.S.
was the worst enemy of mankind. These
phrases travel from one chamber to an-
other and they go to the US. If some
obscure Congressman in the U.S. House of
Representatives says something derogatory
about India, we get highly sensitive and
we resent whatever is said about our
country. Such extreme expressions should
not be used about any country and least
of all, about the U.S.A, which has demons-
trated its friendly intentions towards India
I feel that the U.S. is certainly a much
better friend of mankind than the present
relers of China, with whom my friend Shri
Ghosh wanted India to reopen negotia-
tions on the question of the border. I have
suggested in my amendment that the atro-
cities committed by the Viet Cong should
also be condemned. Recently in the press
of the East European countries, particu-
latly in Czechoslovakia, a detailed account
appeared about the atrocitics committed
by the Viet Cong on the Vietnam popula-

tion. If such atrocities have been com-
mitted, India being the Chairman of the
International Control Commission, such

information would have come to our pos-
session and we should, as Chairman of the
Commission, try to be impartial to the
two sides and also convey the atrocities
committed by the Viet Cong probably on
the Vietnam population. We are trying to
seek a solution and not sit in judgmen?
over any particular country.
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1 wounld like to go on to the question of
the need for the recognition of the German
Democratic Republic. I have had the pri-
vilege of visiting both East Germany and
West Germany as a guest of both the
Governments. I have received the hospita-
lity of both the West German Government
and the East German Government and so
1 can be presumed to be a little neutral in
the matter since I had been very well
treated by both the Governments, The
position is that East Germany has come to
stay. They have put up eleven steel plants
in East Germany. I was greatly struck by
the advance they have made in metallurgy.
1 21 1his siage after {he war has conchad-
ed, we take up the position that East Ger-
many does not exist, we would not be
accepting the realities of the sitvation, The
Government of India is wunder constant
pressure by the West German Govern-
ment not to recognise the German Demo-
cratic Republic. I quite agree that it may
not be politic for wus to recognise the
German Democratic Republic tomorrow
but a stage will come when we have to re-
cognise that Government and the Govern-
ment of India has been following a con-
sistent policy in reepatedly stating that
there are two QGermanies. The West Ger-
man Government have taken serious ex-
ception to the communique which was
issued in Moscow after the visit of the
Prime Minister but what the Prime Minis-
ter said had been said by Mr. Shastri also
and by Mr, Nehru in 1961 when a joint
communique was issued by him with Mr.
Khruschev but the point that has to be
borne in mind is that we have very strong
trade contacts with East Germany. There
is a proposal to open an office of the
S.T.C. in East Berlin. We want such trade
contacts to be strengthened. It has become
necessary to appoint a Trade Commis-
sioner because the East Germans are pur-
chasing a lot of articles from us and we
require valuable foreign exchange at the
present time and we also require their
machinery but I would not go to the ex-
tent to which the Government has gone
and said in the communique in Moscow
that the fact of the existence of the two
Germarnies has got to be recognised as a
reality and a solution should be sought
only on that basis because in both the
Germanies there is a strong sense of re-
unification and a feeling that one of these
days both West Germany and FEast Ger-
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many have to be united and we do not
want to stand in the way of these two
Germanies being united if that is the real
desire on both the sides. So we should
keep the question of the recognition of the
Government open till it is clear that there
is no chance of reunification of the two
Germanies. 1 thought that it is necessary
for the Minister for External Affairs to
make a statement on the subject because
there were reports that Dr. Erhard was
about to postpone his visit to India, which
happily he has not done, on account of the
communique which was issued in Moscow.

My third amendment refers to the ques-
tion of non-alignment as a concept. I have
no objection to the Government of India
attending as many of the so-called non-
aligned summit meetings at it likes but we
have reached a certain level of maturity in
international affairs. Words like ‘imperia-
lism’, ‘reactionary forces’ etc. remind us of
the musty roofs of the Fabian society of
old London of thirty years ago. It is not
only imperialism that is a menace to the
peace of the world, It is the imperialism of
China, it is the imperialism of a totali-
tarian regime whichis . ., .

AN HON. MEMBER : Like Russia ?

Surt A, D. MANI : Not Russia. I have
been to the Soviet Union. I am more or
less satisfied that there are democratic and
liberal trends working in the Soviet Union
but I am not satisfied that China is a fac-
tor which can be considered as working
for international peace. We should avoid
these extreme expressions of imperialists
and reactionary forces. The Government
of India need not be led by the African
pations in using such expressions in the
communique. Whatever _the policy that
the Government of India might be follow-
ing in regard to non-alignment, the posi-
tion remains that when China attacked us,
we did not have a single friend in the
African world.

SHRI DAHYABHAI V.
(Gujarat) ;: In the whole world.

PATEL

SHrt A, D. MANI : We had the U.S.
as our friend, we had Great Britain as
our friend. We did not have much sym-
pathy from these nations when Pakistan
attacked us in 1965. So let us not get too
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{Shri A. D. Mani.]

much mixed up with these concepts. You
should attend such non-aligned summit
meetings but I would like the Govern-
ment of India to take a purposeful initia-
tive of participating in the Asian and
Pacific Co-operation plan which has been
drawn up by the Government of Australia,
the Government of New Zealand, the
Government of the Philippines, the Gov-
ernment of Taiwan and the Government
of Japan. These people have drawn up a
plan. They have got a Pacific Council
which meets at Seoul. We have much more
in common with these countries, We have
much more in common with Malaysia
than with some remote African country
which talks of imperialism and reactionary
forces. We should try to develop there-
fore a sense of co-operation with these
nations and not -be frightened by these
catch slogans and phrases like imperialism
and reactionary forces.

Sir, the fourth point I would like to
refer to is the question of the judgment of
the International Court of Justice, to
which a reference has been made in my
amendments. Sir, I was present at the
meeting of the United Nations General
Assembly when Sir Benegal Narasing Rao,
as he then was, was elected a Judge of the
International Court of Justice. I do not
accept the procedure of election of the
Judges of the International Court by the
Security Council or the General Assembly
as a proper procedure.

There is something wrong with the
International Court of Justice, Fortunately
there is no contempt of court with refer-
ence to the International Court of Justice
and so we can say what we like. I think
this Court has discredited itself by giving
this judgment on South-West Africa. In
1962 it accepted the position that the pro-
visions of the Mandate of the League of
Nations applied to South-West Africa. By
taking the present stand they have gone
back on the original decision. Yesterday
somebody raised the question about China
about the role played by China’s represen-
tative there. Fortunately the Chinese re-
presentative was one of those who dis-
sented from the majority judgment of the
International Court of Justice. Whatever
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stand the Government of India may take
on the question of the International Court
of Justice, 1 think they should move for
an amendment of the Charter. The Judges
of the International Court of Justice should
not be elected, but they should be nomi-
nated by the Chief Justices of the countries
concerned of which they are the represen-
tatives. We disfavour election because we
want dispassionate judgments to be given
by the International Court of Justice,

Thank you, Sir,

= swfenR waw fag ().
qqTE GqL, 10 g # z@  gfam
¥ aga ¥ I g3, 78 A8 ARG
dar g%, @M Tl Y qEal |
& ST, St wfEw FT oqad 9r 9uw
FTHT HMAT | 10 W 9gw giaar &y
Tt 7 d@rgE A iR Arer A e 1R
X gz TR §, AT 7 AR 719 wewt-
fex £ ARTATEATA Al 1T S qg
@ &, DAl § FHNU A7 Gl g, A2 §
R FUT FOT ST Y 3797 ST F1TaT
Gz & AT ST 93 WY & S 4T ey
g fr forg =2 & 97 o ar<an G5
9T 9@ § ST TYE A, I9 gEAT H,
F@ FAI g1 | A QT T A7 747 § o7
fir @R U F1 798 H=eT grn o
AT IR AT 10 1, 15T F 1
F A R E 79 g I 7€ Eray
ag ! & AifT 9 I a1 T@ AT
TEIT AT FT AT AT AT FD 4T
T 9UARFT | HI9 T 41T 10 T B
HY 73 g3 % = ux afmme ueg
q 74T &, T F A9 Y IgT qarFwas
T fAaT 8, IO 99 STa<eEs §aT da1%
FY § S AUEFT TAT S0y WA SV &[T
famr 31

I AT g anaaIg s Seiaw
T TA-uaArgae qifer, sravegar
#1 Mfq &1 9979 &, AgrEgar ar Ay
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it aF st ifa g s sa e g
wREdianwsar §fF ewfrm &
T GFGG EHT | 9T AT Tl F Y q9
a2 a1 § 98 89 guv-aras, 9<H
ufsast, g &, 98 <Al =Tgd § (@
gfaar 7 swa 9 F4T R, gfwar A
FE 3T eIy a7 A fomE g &
gfaar 7 0 W% g8 6 & 9F &
s foad SR a1 T 919 gY, 5 T
feafc gaiqarfsay s fr gu o &
1Y AT T} GG FGT 98 GAA ISAT
&1 g garw SEat & fF o & faeg
F3 q4ifF S ial wgrT wiEaar § 9
at =gl € fr gfqar 9 sma o7 a1
Y a7 gl aF gHT ATA-UAIARE,
gt 1 Afq T 5O & F anHar
g fF e ot ag sras dife & 1 afea
FEFIEAT  # Aifd BT TF EU
9gd g a1 fF srawgat A1 ARk a5
A gfaar 7 wmfa a0 @A AT
giaar 7 ag IFIE 3 sar o B mfa
FHT XFT AL A8 AT 91 {6 g o s
agt WEAFIT 9T, HrAEH 43, faqar
e 21 Tfgd 9r IqA7 AEY &9 F, g
gaay & 5 gfaar g W@ sgea
g7 W1 w.f3 ¥ < a9 gafad aga @9
quIF 9% MEAFLT FF GAT FIA  AGH
fewar, Saa aFaa frar | afsT e
ez g E, Adas wiwar dar & W
§ e e wfxgat it fF @@ d mfa
7} IrEdt | 52T 91 v gAid giE,
OF JATF qr6a G 10 g, 27 e §
qd sigd faGAr arFa & srear e
Feqa & ITFT g1 I §, SEF1 I8
ZEAM AR TE AN wHI fah
gt ar g 5 fFad awa & g, @t
gt §F graq a1 g1 @ § Fgt g
frat g T g1 AT § 6 g sraw deg-
T v TF17 FANH SIS AT 41 7 WY
¢ Sad g ag g, affeafy odr § Sar
fFwea g :
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Every man for himself and the devil
take the hindmost,

Surt M. RUTHNASWAMY (Madras) :
What is its equivalent in Hindi.

sft go o whw: =T F T
Siferar 1

sft swifeeic g g« fe= 7 gl
Yrad § 1 %8 fF g uF guTa suT 9
FX ) & F NS TG TIMEIT § IqHT
Rara St g a8 fre sngem 4 s g9y
gfxfeafs s w § a9 o9t afifeafa &
g wiFg-9= T AT § | o9
yfefeafs & fod go wO| 92 fa faeet-
RO GEAAT GHA NI, G HTH HY
Y9 7 910 98 WR A & FI A
@t gt 1 g F1 sy § v age
Hr faeEdiwor avdem gd, S e
YT & ST 9, AT 98 FRwT agh
g SR S AET FRATET g o A F
fare grar T s qvag  wrwarEt
Yo g1 S | {7 o7 gw oS favEdemeor
YT G FEHIR T A & | STHIT ATeeT
§ Tq A&} nwaT AfF 39 IFT X
fer forelt fa 9o e g 2 gw
wodT Gea-miaT A1 T 9977 g 4L GATA
T gt W oY gl

ST TIX, GEFT H Fal AT g ¢
‘AT AT FgeRy” ag IHEA ST
Faar T g Wor 9Fq g, foa9 mig g,
A g, GUFH § qg TH GAAT T, T
YAl FT WAT F gFGT §, FTNA $
faa 7z gfaar adl a4 & 1 st gmrar
WAt gfagra WY aqarar g B sT
Frgear Fas< g aw a9 fegeama
R[AATH T 31 T 5T et G
&1 <& o g4 fgrgearT 7 fod gfaar w1
TSt T afew agt 5 degte, o #r
T AT F A & A~e! HEFfy AR
F¥IaT TET | I g § § wweAarg i
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[#fr gafFae yam fag]

frTe o 9T AAaT FX AT FN qqF
F AT FI AL TOAT G

A7 AT AT & 37 @AV AT,
=1 37T g Fewdr 1o agw F3av &,
A1 VT AT FT qFIT J1 FHAL 1A
F & | 20 99 F TZA A STAGET AT IF
SHIT # WITA A A A fRaar o,
HIGTE o7 AT ST F1, ATE T HT AT
q7 | FIFEAGT & 98 graq 9T A5 §,
3T gH OF gAX FT AIAT TN FHH
WE | e gwit fowd 7 &F W,
ST F wdr Aetat FF afpr  wferat
g v 1 | 597 wfeTat 7Y, 98 T BT
Al 337 AL g APAT aFTag e & f
99 g9 s 5 99 F graed § g\
ifa Far 26 | 9 3@ar g £F s gerdy
A9 F geaeg 7 ¢ Aifg § 99 7 18
o gasE g ew ur AT
Fogai g, g gt T afias ga &

# gugar § gy fw ¥ wfa-
Afq w7 &1 TR G AT g | 9ZEr
7z f& =17 *r wleT 51 gFEar w0 F
faag &= stadr wfsg agrd o< i =7
T & fad ag ad qarg 5w
Arorfa® A€} 1T Ho[ FAY FT FAW |
AT TF HAIAT F1 T F¥ T AR
AV AT i< QAT FeFtT AT AEAITHY
I &1 9fFa A fox i g9 ag7 v
IS 59 % feargr fFgard a8
HEF( T FEAAT Faer mifa o afgar
Fr 747 21 gEr wesfy o) awar
TG A1 5T1g ghar 7 aut gifaw #r
S g afFT Faq ST @ | I
HETIAT I AT GHET 1 qAGTT
ST FAT, SAHT TAAT 9T qIF 97 T
W qeFfa T W qaeqa7 aga
FHI 40 1T T HA qHATT FT BF
T wifa wifq # TR @ g 5
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& srarAT ag s fr fergeam o B
qEEt & grar War wr A i\t wmr |
gafad geFta &1 geqar 7 ggig IFT
2 F1 AAET FAQ GAT, AGEF 970G
TGAT, WX GATe | aga Tad! g |
AN 48 T § % g9 AvEH F S,
34T ug FraT grar g F stwfaw ae
AT F 4T T31 g, T TIT1H F 0% § |
WAT ¥ G97F I8 AEI w9 9 {5 Agrs
FT oy o7 97T gaT & A MW AT
areg i1 g \ afe sqaw @grE &7 ey
F8Y gar ar sdFr fw S oaat |
Al a1 ATTS Ta] S TGT | I ASTE
F 3red HT T FATAT WL GATA F TS0 9T
AR W A AT Ag Uw AT &
frgwa 9917 I9% faw & Wia< ¥g
arg gl & o oa ot w1 wfoq gy
wregay & fad sy @ afe e
ZOT WTT G AT | P a8 1% & B
qfgsrdt et 1 s7a R g, 37 aAv
qrer 1 fEF g sy ofefeafaw
S =T AAAFT T, W AT F, 97T
I F AL T A YT & GAL A
T T AT WIS, AL F G FaAL T
FHT A, A I AL O A &
ferd are agi gt | gATeEs Ty faasy
I AT § FAQ T gAT §, A
AX oF F97 Ig0F GV, Agh F AT oy
Tq ard BT A 97 § F W@ ag ady
a&f g fF <9 & gfa stwda sy
TG F aGA, I F FIATT & a1 8 TuaT
FA9T 8, §F WF §= FA &, AT IqH
fag we0 g 7 g sofas sl oy
FATG | ACHT TAAT &7 FTH! AT ST
gk "Aaw fog wfrsta wgr s
ufirqis AeE Y AT A9 § quilea g,
faaat oS W § @I, WRT IAH
¥ UF §——39 U FY ATIG F JIa=T
FCAT G, TH AN F  AALIT AT &, UF
TAR & @A FT GAANT §) H NS 78 ALY
Fgal fF @ UG UF e a9 AfsFw g
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e AT § 5 g UF gAY & A9ErE
T, §H UF AL ARG FT F1qT FI,
o uF udr oftfeafs §ar #9 foaq
AT 97 &9 TF qACH  FI9 01 | &Y
g agw | & gy gy Aifa AT,
JY JaTe &, 73 giar Difgy 1 fsew gm0
T wfer @99 FT Z § A A &
uforang Tt & d FE FAAATS; &
ITFE TG FIA F1 A9 919 51

<y F, TAT TGT AR Y G-
W, A Ot g e #v i w1 Sy
gy wifgd ag AR =arr | g i gud
R g FarAAa g aifgd | e
FIATS( TEITAT KT TIAT &, A9 F FATI
SETEY | SFLATE | AT 58 GT T8 &,
ST AT AT STHTT 1 SHIH Fool H T
ZH & gX AT GIF § 79 agid JIAy
IIH H g1 qQIT A AT F Fra=a 7w
FLE | A9 FT W T1E g | ALHT JST
WY gfAar § QT ared 8, O T g, S
7% AR § IF T IR AT T gEL 7
AFNF AT | FW F T S GEAAL |
g3 gEAAT T W FC R A wig 7
T 0T, T TFA T, G g 9 A G |
AT AT ST, OF U, O a0, g
gfafurafess & &1 739 Io1q f foad
fergema e w & &g #7 fwar o
GUT § IR XTI A1 A aAAATE
TIRE GLE & fagag s g 5 g
JrafFaT FFUEF F, IFUHF 7
21 | T AT F U AL GEL AT &
AFauFATE AR gy H wwead
gAF TAAT |

SET AT FTT FT AMAT § 7w
T ITLFAT T UF ST & A7 AT Y
SEA AT /W F CF §F IEE F
THIT g7 8, a3 aafrenar g
e ¥ UF g0 AT q9EAT R,
JHT T AR | qOHE AT & a0
T 93 g3 FAdFar &, afw ufe
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FY Ay g | &1 gH ot so dfvs wfsa
FY T AAfEH, FfFT F F0 Fgw 6
Ty a9 9X &0 99 faum #Y duw @
AT g, T Rafg 7 g¥ wifa

L AT T FTH AR ] | BH 4O #)

Qe @aR &1 gt 3 & fad
afe ATy Y ww W ag wuear g
AT GG A F15 UAT FIH A ST A
sy a9z ¥ gy R mfaeam &
fogy J9 & 958 W @va g, 99 9 |
Fife T & a9q 9 RS I S|
g & SfI< UF & a9 q% o famT
UL AT, STET grr g 1 aF gt gw
ofrT 97 T JgT gH IS 9T FaH F
1T o8 gwTa AR arfeeam @
frwar @ae g o | qF A9 wiEEE
FAH T AIY T @I AH gt @
g 9g & 9 9 arfeear ®7 wesyA | 09T
Tg fFarx 9w, e
T 51 fevra fafaeex 7 Cewe foor
a1 39% 4r, fx arfeea faet 3 aw
AN 9g, MO T gD @ A Sy
forast &t g dEEx ew fEmg
IUET 95 T g qY € 9% TiEe
AW 4§ ar oar T &1, % gAr afeswy
I qifwe F AT I@HC gH
IR @ TS, ST AEE T FL &I
I A | ZHfa & § 6 g Fwii
F AHA FT @A WA g W AT @
IR AR AL fF gaTa &9 F §19 Star
Hay &, S9T AU G @8, qaT &
FAO onT ot W@ | A o 7 A
T3g Aar 9ar gAT =A1fEd fF gww e
@ ARIEE TS § ager § 1 7
qfe=HT Tt T ERT WY ATRAT g At
TaT § guwaT § 5 w9 Y v S
g TR SIEAT &, AT qF @I € AT
Y @R AT § |

¥ uF fade § @ #3 W § | 39l
THEGHT AT FT QAT FEAT S A
gH & FT 1T HT IFFT FAT] |
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[+ swfEmT s fag]

arfe # & fomm & a7 fad
aF T Fg | famaar A gwe agl
sferguen § @ § awea § &
oo &7 g9E 1 GEEE N6
T ¥ TE @Y g, T qT
&1 aar § | g feaady &, s &,
g § AT I, g g FF Al
Y GIAT oY TG | S T A
g Serd oY, o SEr a4 K OAT-
AT At @ I & fF SAaT FEReE
#1 gfrae ) fagamm qwea &1 g
g1 ST |

T U=l B g § AT FLATE |

Surt M. N. KAUL (Nominated) : Sir,

the statement made by the Defence Minis-
ter yesterday which was supplemented by
the Foreign Minister this morning is the
most disquieting news that we have re-
ceived during the last few months. It is
time that we look back and view the
whole thing in its proper perspective. My
mind goes back to 1947, namely, the divi-
sion of India. That I think was the first
blow administered to this sub-continent by
the British before they withdrew and I
think we are still reeling under the forces
released by that blow. In one of his con-
versations which was reported somewhere
Mr. Nehru told Mr. Attlee some time in
1949 : *“You have divided India but I feel
that the forces that this division has re-
leased will have their effect for a long time
to come not only in the east but they will
shape the course of world history to a
very large degree.” I think Mr. Nehru was
in one of his prophetic moods when he
made that statement. I recall another
statement of his in 1959 when the Chinese
hostilities began in a small way. He said
in one of his reflective moods when he put
aside his papers: “These are perhaps the
first phases of a chapter which is opening
and may last for the rest of the century.”
So we must envisage that we are today
moving in the midst of forces which are
not going to last for a short time but which
will have their repercussions throughout
the century and may be later too.

SABHA } International Situation 1956

The second blow that was administered
to the sub-continent of India was by the
United States in 1954 when Mr. John
Foster Dulles took the decision to enter
into a military pact with Pakistan. Mr.
Nehru gave warnings of the future course
of events that would flow from this but
Mr. Dulles was adamant and went ahead
with it. We said at that very time that the
arming of Pakistan was one of the most
dangerous ventures which they were under-
taking and that these forces will ultimately
be used against India but the United States
paid no heed to our words and the Press
reported at that time that the considera-
tion for this was the bases that the United
States got in Chitral and other areas from
which ultimately we found that the U-2
flew and a general reconnaissance of the
whole of Russia was undertaken by the
planes that flew from this region. What-
ever may be the truth of the real consi-
deration that flowed from Pakistan, history
has shown conclusively in 1966 that the
forecast which Mr. Nehru made proved
completely true. So I say that before the
bar of history both Britain and the United
States will stand on trial as it were for
these two deeds, namely, first the partition
of India and second the arming of Pakis-
tan.

Speaking only a few weeks before his
death—and I think it was his last speech
in the Lok Sabha—Mr. Nehm sajd that
“with the coming of China, as more or
less an ally of Pakistan, Pakistan has
become even more aggressive. I do not
know what understanding they may have
come to with each other but such under-
standing cannot be of advantage to India.
1t is extraordinary that even in these cir-
cumstances some of the Western Powers
incline towards Pakistan and help her in
regard to Kashmir. The Kashmir issue
would have been solved long ago but for
this Western help to Pakistan.” I think the
situation which Mr, Nehru summed up at
that time still remains true. On a cool
analysis one is unable to comprehend the
policy of the United States. They tell us
that they are fighting the war in Vietham
to save freedom and that River Mekong is
the real frontier. Whatever may be the
truth in those observations the fact re-
mains that they have taken in the past, and
are likely to take in the future, steps to
arm Pakistan which weaken not only India
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but Pakistan also because my approach is
that these actions of the United States
weaken the hole of the sub-continent. If
there is any bulwark against the expansion
of China, it is the Indian sub-continent
which has the largest armies in the east
and any steps that the United States take
to weaken India and consequenily Pakistan
also—because that will be the result of a
war between the two countries—will ulti-
mately weaken the forces of peace in the
east.

Now that a war between India and
Pakistan has taken place and the United
States is also fully aware of the expan-
sionist tendencies of China it passes our
comprehension how they can still imagine
that aid to Pakistan is for the good of the
world and for the good of the American
policies. It is now patent that China will
operate under the cover of Pakistan and it
may well be that the next invasion may
not be in Kashmir but may be somewhere
in the East. Pakistan has always felt the
military weakness of her eastern region, I
well remember how Mr. Liaguat Ali Khan
came here to negotiate because Mr. Patel
had threatened that in order to save the
minorities we would march into East
Pakistan. Fortunately that step never be-
came necessary but that has been one of
the biggest factors in the mind of Pakistan
that before they take any large-scale opera-
tions in the west it is necessary for them
to safeguard their militaly position in the
east and I think in this China is their ally.
Such is the position to which we have
come now and which the Uniled States is
unable to comprehend. I do not for one
moment forget the good side of the United
States’ activities for instance, the support
both moral and material they gave us in
1962, the food aid and the economic aid
that has flowed from the United States. I
am well aware of the generous impulses
and the democratic instincts of the Amert-
can people and I am therefore unable to
comprehend this divergence in their
approach to the problems of the Indian
sub-continent,

While 1 was in the United States in 1963
with a vparliamentary delegation I had
very good opportunities of talking to a
large number of officials in the State
Department and we found that however
much we explained to them thé collusion
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between China and Pakistan it left no im-
pression on their minds, This is something
which we found that in 1963 in any case
their mind was completely closed. They
seemed to believe that Pakistan is with
them and that this alliance with China is
merely to equip themselves in various
ways to launch their offensive against India
and that it is not direcied against the
United States or their policies, [ feel that
this is a very short-sighted view in which
American diplomacy is at the present
moment enmeshed. It was a refreshing con-
trast from these officials to go to President
Kennedy and sit in his presence. It was a
meeting that we had with him a few
months before his assassination. We found
the President a remarkable person. He
analysed the whole position and the Kash-
mir problem for us with great skill and
understanding and explained to us that he
himself felt that these problems were very
difficult; he was not prepared to offer any
advice and stated that the prcblems could
only be solved by mutual understanding
which could not be built up in a day. He
cited to us the example of Monsieur
Monnet of France who in his private capa-
city undertook the task of building up =
united Europe and a rapprochcment bet-
ween Germany and France. Hc svggested
that the best way to deal with these pro-
blems would be that at unofficial levels
there should be various meetings between
Pakistan and India and some leading per-
sonalities in both the countriez should not
only falk from time to time but should
exchange their ideas and evolve proposals
at various levels which should then be pro-
pagated and inculcated in the public mind.
We found the President very farsighted.
As we left him ¥ reflected : what is this
disharmony between the President ex-
plaining the whole thing in a manner
which carried conviction and the Adminis-
tration acting in a different manner ?

1 p.M,

At that time I recalled an observation
of President Roosevelt to Mr. Churchill.
At one of their meetings Mr, Churchill
was very much disturbed at a certain pro-
posal which President Roosevelt was
determined to enforce, When he found
that Mr. Churchill was very unhappy, he
soothed him with this observation :
“Remember, my dear friend, the President
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«of the United States issues orders, but the
administration is so vast, so complicated,
that I do not know what ultimate shape
and form my orders would take.” It is a
curious phenomenon of American politics
that you get now and then Presidents like
Woodrow Wilson, Roosevelt and Kennedy,
who were far-sighted, but in the short
tenure of their regimes they were not able
to inject into the slow-moving American
administration their ideas, so that they
may last a long time. I narrate the story
in order to show that I know both sides
of the picture. I feel very disturbed that
America is not changing its policies. What
we would have welcomed not only in our
own interests but also in the interests of
the entire sub-continent was something on
the lines of Marshall Aid. Look at the
aid that America gave to Europe to put it
on its feet. That is the kind of aid that the
United States should have given to both
India and Pakistan, economic aid, to put
them on their feet, in a massive way. That
would have been the biggest contribution
that the United States would have made,
out of its own prosperity, towards the
prosperity of the East, but that step they
had never felt bold enough to adopt. And
I have always felt that it was a great
tragedy  that President Roosevelt died
because from his writings, memories and
notes that have survived it is apparent that
he had a different vision of the post-war
world. But that did not happen and we
are now faced with the present situation.

Here is America involved in Vietnam.
Now, what is the position in Vietnam ?
My heart goes out to these simple people
of Vietnam, who are undergoing great
sufferings at the present moment. That
impinges on our mind. These people are
really fighting for their freedom. T marvel
at their bravery, that, in the face of all
these attacks by the United States and the
military might of that power, they are still
confident that they can go ahead. What-
ever our own views and proposals may be,
we should not forget that they are a brave
people. I cannot say much about South
Vietnam. As Mr. Anthony Eden, in a
recent article, says—and he was one of
the architects of the 1954 Geneva Agree-
ment——in the South the United States
policy has not succeeded in throwing up a
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Government which enjoys the confidence
of the South Vietnamese people. That is
the biggest weakness of American diplo-
macy in the Far East.

It was said in the House of Lords in
1946 or 1947 that when the British with-
drew from India there would be a vacuum
in this area from the Yellow River to the
Red Sea, because they had filled the role
of a dominant power in this region for
two hundred years. The struggle, as we
view it even today, i3 betwcen the great
powers and the incipient power of China.
Today why America is in Vietnam is, to
my mind, plain, They want to resist the
extension of the spheres of influence that
were settled at the end of the last war. I
would recall to the minds of Members the
carlier days of colonialism when Portugal
and Spain were in the field. At that time
there was a lot of conflict as to the spheres
of influence between Spain and Portugal.
The Pope was at that time the ruling
authority. He took a blue pencil and drew
a line across the world. He said: “This
side is for Portugal and the other side is
for Spain.” His decision was adhered to
and there was no conflict between these
two powers. Unfortunately the Pope does
not have that power today and there is no
corresponding authority to replace him.
The real struggle is that the great powers
resist an extension of the spheres of in-
fluence as they existed at the end of the
last war, That is the struggle which we
watch from a distance. As Nehru said in
one of his speeches in Lok Sabha, and I
think that is an observation that we should
always remember, ultimately in deciding
these matters it is the great powers who
count, We can only give a helping hand.
When Members suggest to the Government
‘Do this, do that’, they should know what
the exact position is. It {s not India which
is vitimately going to decide. It is the
great powers which will settle this issue
and India can only give a helping hand and
that helping hand it has given in a very
admirable manner.

Thank you,

Srrt ARJTUN ARORA : Mr. Chairman,
1 join those Members of the House, who
have congratulated the Foreign Minister,
on his excellent speech yesterday in which
he reviewed not only our relations with
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our neighbours, but also the world situa-
tion as such. The manper in which he
conducted our foreign policy has ensured
that the moral force, which Shri Jawahar-
1al Nehru built up, is going to be preserv-
ed by this country. I must, however, say
that there has been on many occasions
absence of initiative in our Foreign Office,
There is. for example, the case of Indo-
nesia, which the Foreign Minister men-
tioned vyesterday. Qur relations with
Indonesia were very good. For no fault of
ours the rulers of Indonesia decided in
1963 that their relations with us would
not be so friendly as we, Indians, wanted,
Since October, 1965 there had been deve-
lopments in Indonesia which pointed to
the fact that there was going to be a
reversal of those policies. We have been
sitting quietly waiting for events to so
shape themselves that the sttitude of
Indonesia towards India would change and
then we would welcome the return of the
prodigal friend with open arms., I per-
sonally feel that our Foreign Office should
have taken the initiative in the matter when
changes began to take shape in Indonesia.
The energetic Forelgn Minister of Pakis-
tan, who is no more the Foreign Minister,
paid a visit to Indonesia to ensure that
Indonesians did not, in thelr desire for
change, change their attitude towards
India, but our Foreign Office did not think
it proper to send even a special envoy to
that country to encourage the process
which was taking place there.

Almost every speaker has mentioned
China and there is no denying the fact that
the Chinese are adopting mad policies,
policies which are aimed against the main-
tenance of peace in the world and which
are against the desires of the newly inde-
pendent countries like India, to develop
themselves. Somehow the Chinese rulers
have adopted a hostile attitude not only to-
wards India, but also towards the Soviet
Union. and they go on denouncing every-
One as American agents, whereas, as was
disclosed by the Defence Minister yester-
day, the Chinese Government itself 1is
arming an ally of the United States, There
can be no two opinions that the policies
pursued by the Chinese Government are
neither socialist nor are they aiming at
building world peace. They are policies
which can only endanger the peace in this
sub-continent, and there can be no stron-

[9 AUG. 1966 ]

International Situation 1962

ger terms than those used by the Members
of this House to condemn the activities of
China in supplying arms, tanks, aeroplanes,
etc., tor Pakistan, But I must say that while
the Chinese go on doing these warlike
acts, the correct attitude is the one which
our Prime Minister has adopted, which she
has declared more than once, that she will
not refuse to talk to the Chinese as soon
as she feels that there are some reasonable
chances of success of those talks. I think
that attitude is a sound attitude. That policy
is a correct policy and that policy must be
persisted with in spite of what the Chinese
do. It is obvious that if the Chinese go on
supplying tanks and MIGs and whatever
they have to the Pakistanis to enable the
Pakistanis to attack India, the circumstan-
ces do not warrant our opening any talks
with the Chinese. It is only infantile lef-
tists like Mr. Namboodiripad who will say
that we should talk to the Chinese in every
circumstance, No, we cannot talk to the
Chinese in every circumstance. But our
attitude should be, let the Chinese show
some signs of return to sanity and we will
be willing to talk with them and settle our
disputes with them peacefully.

As far as Pakistan is concerned, China
is not the only abettor. The real abettor is
the Government of the United States
which for the last twelve years has been
supplying arms to Pakistan, It was the
American Patton tanks and Sabre jets
which killed innocent Indians in September
1965, and it is obvious that American
spares and American weapons cannot
reach Pakistan via Iran and Turkey if the
Government of America, mighty as it is,
wants to prevent that. The fact that
America’s allies in the CENTO Pact, Iran
and Turkey, go on supplying arms and
spares to the Government of Pakistan to
enable it to regain its military strength
cannot continue for months together with-
out the American Government knowing of
it and without the Government of the
United States helping that process. Thers
are alomst daily reports that the Americans
are pressurising the Government of India
to open talks with Pakistan and hand aver
the whole of Jammu and Kashmir to
Pakistan. That is the American desire. Our
Government has correctly stated that it is
not going to be pressurised by the United
States Government over surrendering any
part of its territory either in Jammu and
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Kashmir or elsewhere to Pakistan. This
declaration was repeated by the Foreign
Minister this morning. While I welcome
that assurance and while T welcome that
declaration, I cannot forget that in the mat-
ter of devaluation it was the Government
of the United States working through its
instruments, the World Bank and the
International Monetary Fund, which
brought pressure on the Government of
India, forced it to devalue the rupee and
bring economic disaster to this country. If
this Government could not resist American
pressure on devaluation, it is open to ques-
tion whether it will go on heroically resist-
ing American pressure over Jammu and
Kashmir. I hope the lessons of devalua-
tion, the economic disasters which have
followed devaluation—as a matter of
fact political disaster also as far as the
Government and the Congress Party are
concerned—have made the leaders, of our
Government wiser, and I hope they will
tell the Americans, “we can kick back all
your aid”, for which Mr. Asoka Mehta
went to the U.S.A. in April this year. We
should be able to tell them: “we do not
want your aid; we do not want your mone-
tary aid, and we do not want your rotten
PL 480 wheat, but we will not allow you
to poke your nose in the matter of Jammu
and Kashmir which is our territory and
shall remain so”. I think Mr. Bhandari
was right when he said yesterday that we
should be able to tell the Government of
the United States that we will not enter
into any negotiations with Pakistan as far
as our sovereignty over Jammu and Kash-
mir is concerned. The only negotiation
which we can hold with Pakistan over
Jammu and Kashmir is over the vacation
of that area which Pakistan has forcibly
and illegally occupied for a pretty long
time.

Mr. Chairman, Vietnam is such an impor-
tant international phenomenon that almost
every speaker has mentioned it and I want
to join them in emphasizing the signifi-
capce of that subject. Vietnam is impor-
tant not only for the defence of indepen-
dence of a small country in Asia at the
moment, it has become significant in so
much as it will decide whether we are
going to have a third world war imme-
diately or we are going to have peace. In

[ RAJYA SABHA ]

International Situation 1964

this context, Mr. Chairman, I welcome the
initiative that the Prime Minister took on
July 7th in her broadcast. There were
some drawbacks in the proposal. That
proposal was welcome because it empha-
sized that the National Liberation Front
of South Vietnam had to be given a place

in any conference over Vietnam. It was
important when it called for stoppage of

American bombing over North Vietnam,
but the silence over immediate with-
drawal of American troops from Vietnam
was not such a welcome feature. 1 feel
there was also one big mistake for which
not the Prime Minister but the Foreign
Office is responsible. There was not ade-
quate preparation before this initiative was
taken. Normally when great countries and
great Governments and leaders of great
people take initiatives in settling inter-
national disputes, some preparations are
made in world capitals. People are sound-
ed, people are persuaded and it is after
that home work that the prcposals are
made in the open. In this case, this was
not done. Shri Dahyabhai Patil cannot
speak on anything without mentioning
Shri V. K. Krishna Menon. But any stu-
dent of history will tell you, Mr. Chair-
man, that it was Shri V. K. Krishna
Menon's initiative and hard work that led
to the success of the 1954 Geneva Con-
ference. That Coxnlerence did not succced
in one day

Diwan CHAMAN LALL (Punjab) :
He was the man who told the truth before
the United Nations.

SHri ARJUN ARORA : That is correct.
T was not repeating all that he has said.
But in

MR, CHAIRMAN : Mr. Arora, the time
is running out.

SHRT ARJUN ARORA : In the matter
of Viet Nam, I am afraid that sort of work
was not done by anybody on behalf of
the Government of India, as-was done by
Shri V. K. Krishna Menon in 1954, Our
Prime Minister, Shrimati Indira Gandhi,
has an excellent Foreign Minister. But
many people are asking whether she can
succeed in handling world affairs withous
having a person like Shri V. K. Krishna
Menon, It may not be Shri V. K. Krishna
Menon, it may be a younger man, some-
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body who can play that role in
the world capitals, somebody who can
bring out formulas, who can persuade
people, who can . . . (Interruptions) I
cannot suggest your name, Mr. Kumaran.

My hon. friend, Shri Mani, nas brought
forward a novel sort of amendment when
he expresses some sort of worry about the
Vietcong and accuses the Vietcong of com-
mitting crimes against their ¢wn people.
Well, he speaks about the atrocities com-
mitted by the Vieteong on the South Viet-
namese population. Shri Mani is not here.
But even an infant in arms knows that the
Vietcong are the South Vietnamese people.
They are the sons of the soil. If there is
any atrocity, it is the atrocity committed
by more than three lakhs of Americans,
Australian and New Zealand troops over
the Vietcong who are the sons of the soil
of South Viet Nam. They are fighting for
the independence of their own people. Shri
Kaul who is a very seasoned parliamen-
tarian-—though his membership of Parlia-
ment is new, he has got such a big expe-
rience—has quoted Mr. Anthony Eden to
say that the Americans have failed to pro-
duce a Government in South Viet Nam,
one which represents the South Vietnamese
people. From 1963, Mr. Chairman, there
have been thirteen Governments in South
Viet Nam. A number of leaders were
killed at the instance

(Time bell rings.)

MR. CHAIRMAN : 1 am afraid .

SHrt ARJUN ARORA: . . . of the
Americans,
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S[ATHRE AT 9 ]

Mr. CHAIRMAN : The House stands
adjourned till 2.30 p.M.

The House then adjourned for
lunch at thirty-seven minutes past
one of the clock.

The House reassembled after lunch at
half-past two of the clock, the Vice-
CHAIRMAN (SHRI AKBAR ALl KHAN) in the
Chair.

Suri M. GOVINDA REDDY (Mysore):
Sir, the policy we are pursuing in inter-
national affairs has been considered by the
most advanced nations of the world, by
almost the whole world with very few ex-
ceptions, as being sound, objective and
mature in character. It is not on a few
occasions that India’s counsels in inter-
national affairs have prevailed and have
solved some of the international conflicts.
Examples of some have been given by Mr,
Karmarkar and I am not going to tax this
House by reciting them but jt is amazing
that we should find in our own country
some friends characterising our policies in
international affairs as failures. The hon.
Leader of the Swatantra Party, spoke and,
amid all the sound and fury which accom-
panied his words, I could only discover
two things, failure and Formosa. He
characterised our policies as failures, A
country can fail in one or two things, any-
body can understand but to say that it has
failed, failed and failed in everything is
something which is taking exaggeration in
language to the very limits. That has been
very fittingly answered by friends on this
side and T am not going to take the time
of the House on that but one appeal 1
would like to make to Shri Patel when he
said that we have to learn from Formosa.
In a general sense there are good points
in every country and one may observe
good points in others, there is nothing
wrong in it but to say that a country like
India should 1learn from a coun-
try like Formosa is something which
is underestimating our own values
and doing injustice to ourselves. I think
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we are far more mature, far more advanc-
ed and when we have been respected in
international affairs, that one should say
that we have to go to Formosa and learn
is not fair. If he had said that there is
progress in agriculture, probably I can
agree that there may be good points in
Formosa. We are not enemies of Formosa.
The only thing is on account of historical
circumstances, it so happened that we were
strained but we are not enemics. That he
should go to the extent ef saying, being a
Leader of a Party here, that we should go
and learn from Formosa is something
which I think he is doing injustice to him-
self. ‘

Mr. Niren Ghosh’s language is very
familiar to us. That language comes with
the clandestine circulation of pamphlets ot
one Embassy here and the clandestine
broadcasts that we are familiar with and
therefore I do not think anybody need
attach much value to that. When Mr. Raj-
parain was speaking—he spoke in Hindi
but I think I followed him—he was saying
that our policy was Videshi. That he is
Sadehi he has demonstrated in this House,
but tp say that this is Videshi is something
that discloses that he is blind and though
he has eyes, he has eyes only to see
‘bundhs’ and ‘nirbandhs’, that he has no
eyes to see political development. I think
when he said that we have been observing
the policy of ‘Ghulami’, I think for an
Indian to attribute that word to our policy,
whether national or internafional, is some-
thing which is highly insulting. I think no
Indian can think of saying that without
experiencing a sense of deep shame. That
we have amply proved that in international
affairs we have not followed any other
country. Have we not disapproved of the
U.N. when it sent its army to Korea in
1951 and have we not, while disapproving
of the U.N. action, still been able to solve
the Korean tangle and have we not at the
time of the invasion in Swez Canal crossad
swords with great powers? There have
been numerous instances where we had
opposed the big powers because our cause
was right. Regardless of the consequences
of the displeasure of those Powers, we have
pursued what we have deemed to be right
according to our own lights. The whole
world knows this and still that an hon.
member of the House belonging to India
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should use that word is something which
he ought to feel ashamed of.

1 would like to come to Vietnam in
making my own remarks. Unfortunately a
Member from this side of the House—~I1
was not present and I had gone for lunch
just to come in time to take my turn—
seems to have reflected on our Prime
Minister in a statement issued in regard to
Vietnam. With regard to 'the question of
Vietnam, our policy has been made very
clear, absolutely clear on the floor of this
House and in the other House and also in
the country and abroad, that in order to
establish peace here, all foreign troops
should be brought to a conference table
stand for long and that these powers
should be brought to a conference table
and everybody should assist in that. That
has been our stand. To say that the Prime
Minister omitted tq say something and
that was due to some pressure from some
outside power is something which is doing
gross injustice to the merits of the case.
Our Prime Minister, whatever may be said
of her, carries a very wise head upon
young shoulders and she has been able to
discharge her onerous duties very abiy to
the admiration of not only us but the
whole world. That we should try to cast
any reflection on the Prime Ministey is
something which we should feel sorry for.
Again he seems to have said that she did
not have a good adviser and suggested a
name here. I am not going to take up the
name here. It is not propriety. It was not
good propriety on the part of the gentle-
man to have not only cast these reflections
and to have taken the nmame in contrast to
some other name. It was ail wrong.
Obviously it was a great impropriety but
without taking the name, the name which
he has taken has been very controversial in
this country and the policies pursued by
the person bearing that name have not re-
ceived acclaim in this country, have not
been free from doubt also and the present
Foreign Minister has been very ably dis-
charging his duties, We all know that, and
the whole country and others too know
that, he has been very ably carrying on
the very onerous duties that have been put
on him and still, that he shouid think of
giving the Prime Minister a separate
adviser is something which is not only
grossly unfair but which is something which
is a gross impropriety, 1 believe the House
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will agree with me that the Prime Minister
has a very capable adviser in regard to
foreign affairs.

Then I come to Vietnam. Now the situa-
tion in Vietnam is very difficult, Everybody
knows that the solution for the Vietnam
tangle has been made more difficult by
America bombing the demilitarised zone.

* Whatever the merits of Amaerica’s argu-
ment, to go and bomb the demilitarised
zone, which is under the control of the
International Control Commissitn, on any
pretext whatsoever, is something which is
against reason. Now the argument of Mr.
Dean Rusk is that North Vietnamese were
infiltrating into the demilitarised zone and
that they had concentrated their troops
there. Suppose it were the case—when a
great authority like Mr. Dean Rusk says
something, there may be truth in it—the
proper course for the U.S. Government
would have been to appeal to the Inter-
national Control Commission and take
them there to see things for themselves and
leave the matter of remedy the situation
in their hands. But instead of that, bomb-
ing the demilitarised zone is something
which makes it difficult for neutral friends
to appreciate this stand of America.

He said again that there are so many
American troops and that therefore
America is the aggressor. Well, about that
we cannot quite see what justice there is
in America going there with troops and
for whom she is fighting and all that. It is
no use now blaming one power or the
other if we want to help in a solution of
this problem.

Surt BHUPESH GUPTA (West Ben-
gal) : Not blaming but acknowledging this
fact. If it becomes a blame, of course 1
cannot help it.

THe VICE-CHAIRMAN (SHR1 AKBAR
ALl KHAN) : No interruptions, please.

Surt M. GOVINDA REDDY : Then
Mr. Vice-Chairman, we would like our
Government to play a vital role with re-
gard to Rhodesia, and the stand that they
have taken is quite a valid stand. But with
regard to Southern Rhodesia as well as to
with regard to South-West Africa, now
things have to mové forward in a brisk
manner. We have taken in consultation
and with the help of other countries a
stand which i3 in favour of the peoples of
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Rhodesia and- South-West Africa, but in
the face of the decision given by the
International Court of Justice, a more
active role is called for on the part of
those who are in favour of the people of
South-West Africa. We have to take a step
which is a more active and brisk step.
Whether liberating South-West  Africa
would not be quite proper and whether a
resolution should not be moved in the
United Nations in order to see that the
Security Council takes physical steps to
liberate the people of South-West Africa
or to take away the Mandate from the
Union of South Africa is something which
our Government have to consider, and in
this respect we have to initiate a step which
will further our object in helping the
people of South-West Africa and in doing
away with the regime of the Union of
South Africa there.

I welcome the opportunity that the
Government have taken to invite the
three-power summit conference to Delhi.
These powers count in the world, and I
think that, when this summit conference
meets in Delhi, proper steps will be taken
to present not merely the African pro-
blems and the Vietnam problem but also
the warlike preparations that Pakistan is
making against us and its collusion with
China and the arms supplies that are both
legitimately and clandestinely being made
to Pakistan by certain powers. They should
also be brought before these powers,

I would also very humbly suggest to the
Government to invite the Commonwealth
Conference here. Now I have heard the
Foreign Minister say in reply to a question
that they are prepared to play host to the
Commonwealth Conference, but to g0
and invite it is something which is not cal-
led for. But speaking for myself 1 do not
consider it wrong to invite the Common-
wealth Conference here. I am making this
suggestion specially because in the Indian
atmosphere the Commonwealth nations
are going to play a great peaceful role,
and specially with regard to Vietnam, In
solving the troubles of the Vietnam situa-
tion the Commonwealth powers can be
won over. It is something very great. And
there are the problems before the Com-
monwealth, the Rhodesian problem and
the South-West African problem. And this
problem of Vietnam of course does not
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come under Commonwealth, Still, to win
their good opinion it would be better to
invite the Commonwealth Conterence here,
and in the peaceful atmosphere of India,
in this Buddha’s and Gandhi’s land it is
possible that the Commonwealth powers
may come round to the point of view of
the Government of India.

Now the next topic which T would like
to bring to the notice of the Foreign Min-
ister is the one of dealing with the Indians
living overseas. Now I won’t call them
people of Indian origin; I would call them
Indians living overseas. 1 must congratu-
late the Government for the successful
negotiations they have had with the Ceylo-
nese Government in easing the situation
there with regard to the registration of
Indians there. That is a very happy solu-
tion. But in East Africa and in Zanzibar—
Mauritius was mentioned by some other
friend—and in Burma, the situation is not
very happy. Although these countries are
friendly to us, still we have to exert our
utmost in order to see that our people
either live there peacefully and with self-
respect, not as second-rate citizens but as
citizens of those countries as any other
citizens of those countries, or if they had
to be repatriated, they would be repatriat-
ed on honourable conditions, Now in
Burma the question of compensation
occurred this morning. 1 think the Foreign
Minister paid a visit and he seems to be
satisfied with the attitude of the Burmese
Government. But the attitude of the Bur-
mese Government requires to express it-
self in concrete terms in order to make us
believe that the Burmese Government
wants to do fairly by our people there. I
would suggest creation of a cell or a
department. I do not know if there is one
now and if there is not, I would suggest a
department being opened in the External
Affairs Ministry for attending to the ques-
tion of Indians living abroad. Now there
are several questions. For instance, in the
East African countries it is necessary for
the Indians there to live as citizens of
Africa if they want to make it their home.
And in order to do that we have to edu-
cate them. People may not exactly know
the implications of separating themselves
from the main bulk of the people of that
country. They may not know. And then,
if they want to come back to India, we
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have to secure for them certain facilities
in consultation with foreign Governments.
For all these things, to attend to the mat-
ters concerned with these people, it is bet-
ter that a special section is created and
then attempts are made. But when we go
and very crudely tell them—and some-
times people have rudely told them—that
“you have to forget India, you have to live
like Africans and all that”, the people do
not quite realise the good motive behind
that advice and may take it amiss. Some
people met me both here as well as in
London and they expressed their fears that
the Government of India may not be in-
terested in them. I told them, I assuyred
them that the object of saying so. is only
to make you to consider the bulk of the
people of Africa as your brothers if you
want to make it your home; that is all. It
may have been put in some other way, I
do not know, but that is the object, and
the Government of India, take it from me,
is very seriously concerned with the in-
terests of the people living in East Africa.
Therefore I think having a separate section
would be a good attempt to make in this
direction.

Now Mr. Karmarkar while referring to
our diplomats outside made some remarks.
Of course he said that there have been
diplomats who have done very good work.
I agree with him. I have seen some. There
have been very competent people. But
there also have been people whuse conduct
has not been quite free from blame. There
have been a few against whom, I hear, in-
vestigations also have been conducted in
the past.

Now this question has to be r»-
viewed and I would humbly suggest to
the Minister of Foreign Affairs to deal with
this question not only with regard to the
existing incumbents of those posts but also
about others. Wherever they are competent
we have all praise for them. But wherever
there are incompetent people or people
who have conducted themselves not so

well, who have been found blameworthy
of certain irregular transactions and so on,

they should be dealt with and there should
be no question of such people being the
representatives of our country in roreign
lands.

Tue VICE-CHAIRMAN (SHRI AKBAR

! ALt KHAN) : Your time is over.
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Suri M. GOVINDA REDDY: [ wili
just finish in another two minutes, Sir,
With regard to these appointments, the
view has to be considered by the Govern-
ment of appointing non-officials. I am a
believer in that. We are following the
tradition or legacy which has come to us
of appointing people from the services. But
the modern trends and the modern cir-
cumstances require people to know how to
move with the people, who kitow how 10
cultivate relations with people. They are
the people who properly serve the coun-
try. 1 think this is the outlook that is neces-
sary and that is found wanting in many
diplomats. And in order to substitute this
attitude, to bring in this attitade, 1 think
the Foreign Affairs Ministry should con-
sider making appointments from non-offi-
cials from chosen individuals. In this con-
nection I may say that the Pillai Commit-
tee’s report has been submitted, I think.
I read it in the papers. We do not know
the recommendations in that report. What-
éver may be the recommendations in that
report this view that I just now suggested,
should be borne in mind by the Foreign
Affairs Minister in making further appoint-
ments.

With regard to our external publicity,
Mr. Karmarkar had dealt with that sub-
ject and made some good suggestions. I
would only like to bring to the notice of
our Foreign Minister that the lack of
timely publicity abroad has done great
harm. In the African countries, for
example, whea Pakistan invaded our coun-
iry, the people in those African countries
had no knowledge that Pakistan had in-
vaded vs. On the other hand they thought
that our troops were marching towards
Lahore. These were the broadcasts put out
by the BBC and Pakistan. Friends have
told me that our diplomats abroad also
found it very difficult to get interviews
with persons of importance there, They did
not know the real position and thought we
were the aggressors because We weite not
quick in sending our messages. I think this
is something which our Forcign Affairs
Ministry must look into and szt right.

There is another small suggestion that
I would like to make and it is this. Where-
ever we go the question is put to us, “Why
can’t you be friendly with Pakistan 7”
Well, we have done a hundred and one
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things for developing friendly relations
with Pakistan. In many of the outstanding
questions we have unilaterally fulfilled our
obligations whereas Pakistan has not ful-
filled hers. There had been a number of
incursions from Pakistan. These incursions
had taken place and yet we have agreed to
small territorial adjustments and so on. A
hundred and one things we have done in
order to create good relations, but these
things have not received publicity abroad.
These are facts the publicity of which
should go to foreign lands and convince
them that we have gone out of the way
to be friends with Pakistan. Thank you.

Stri M. RUTHNASWAMY : Mr. Vice
Chairman, as I was listening to the speech
of the Minister of Foreign Affairs—it was
a long speech though he said in the begin-
ning that it would be a short one and it
had to be long because he had to explain
many things and also explain away many
more things. I was reminded of the little
English nursery rhyme I learnt as a little
boy :

Little Jack Horner sat in a corner
Eating Christmas Pie;

He put in his thumb and took out a plum
And said, “What a good boy am I”.

The big plum that the Minister of External
Affairs has taken out—it rather looks
more like a pie in the sky—was our peace-
ful relations with the whole world except
China and Pakistan. And he took the case
of a pumber of neighbouring countries
like Burma, Nepal, Ceylon and so on. with
whom we have good friendly relations.

As for Burma he said that we are on
friendly relations with that country, that
it has sent us rice, not as a gift, I suppose;
we have to pay for it. But what about the
thousands of refugees who had to come
away from Burma and whose property was
confiscated and who had very liitle com-
pensation and who were driven from
Burma almost at “a moment’s notice ?
Many of them can be found in the streets
of Madras and on the pavements, selling
nicknacks in order to eke out a living.
Questions have been put in the House
about what action our representatives in
Burma have taken and we have been told
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that they have been taking continuous
action. But the results are nowhere to be
seen,’’

Then with regard to Nepal, we have
allowed Nepal which was almost depen-
dent upon India, to fall into the friendly
arms of China. Nepal has allowed a great
road on -its borders with Tibet from Kath-
mandit to be built by China, whereas the
first preat road in Nepal was built by us,
by Indian engineers.

Ceylon is one bright spot in our rela-
tions with our neighbours. And that bright
spot is due to the fact that there has been
a change of Government there, a welcome
change in the Government in Ceylon, But

[THE DepUTY CHAIRMAN in the Chair]

there was not a word of praise for the
present Government of Ceylon and for its
treatment of the Indian settlers in Ceylon
of Tamil origin, as contrasted with the
treatment given to them by the late lamen-
table government.

And then with regard to Indonesia, here
again there has been a great contrast bet-
ween the present government and its atti-
tude towards India and that of the late
government. Here again there is not a
word of praise for the present Government
and its behaviour as contrasted with the
behaviour of the former Government.

THe MINISTER or EXTERNAL
AFFAIRS (SArRDAR SwWARAN SiNgH) : I
would hesitate to interrupt, but I think the
hon. Member perhaps missed what I said,
because I did make a reference in very
friendly terms to both the present Govern-
ment of Ceylon and to the present Gov-
ernment of Indonesia.

Sur1 BHUPESH GUPTA : You are on
friendly terms with all reactionary Gov-
ernments.

SHrt M, RUTHNASWAMY : What 1
said—and 1 say it again—is that there was
not a word of praise for these two Govern-
ments which had replaced Governments
which were not so sympathetic towards
India.

[RAJYA SABHA]
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Surt LOKANATH MISRA (Orissa) :
Mr. Gupta has his own definition of
“reactionary”.

SHrt BHUPESH GUPTA: I cannot
have your definition. How can I?

Suri M. RUTHNASWAMY : With re
gard to the confrontation between Indo-
nesia and Malaysia, there has been a com-
ment on it. But may I ask what has India
done towards the- ending of that confron-
tation ? It just looked on as an impartial
spectator.

As for Vietnam, of course, the Govern-
ment of India in its usual sermonising atti-
tude about the evil deeds of other coun-
tries, has been denouncing the bombing. I
can understand the Government denounc-
ing the war in Vietnam. But once the war
has been accepted we must allow the
countries to use all the usual methods of
conducting a war. It is only moralists like
Gandhiji or like the Pope who can from a
moral plane advise countries not to use
certain methods of warfare, But we cannot
and we do not speak as moralists. We
speak as a Government and a Government
which has a large army and which uses the
usual methods of warfare. When we waged
war did we allow any country to criticise
our methods of conducting the war with
Pakistan, when we crossed the international
border in order to prevent further succes-
ses of Pakistan ? Why do we go out of
our way to condemn the actions of other
powers ? And do we use the same strong
language with regard to the actions of
North Vietnam ? Do we publicly denounce
their uncooperative attitude in regard to
bringing about negotiations ? And is the
only condition of bringing about peace in
Vietnam the withdrawal of American
forces 7 Has the Government suggested
any alternative in order to bring about
peace in Vietnam in order that peaceful
methods may be resorted to and applied ?
Have we suggested the sending of a UN.
force instead of the American forces there
in order to preserve peace while the nego-
tiations go on between North Vietnam
and South Vietnam ?

3 pM,

Then the Minister congratulated himself
on friendly relations with Philippines,
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Japan and a number of other countries. Is
it due to our diplomacy that these coun-
tries are friendly ?

Sur1 AKBAR ALl KHAN
Pradesh) : Certainly.

(Andhra

SHrRt M. RUTHNASWAMY : We had
no bones of contention with these powers
with Philippines, Japan, Malaysia and
others. So what is the point in congratulat-
ing ouvrselves on peaceful relations with
these countries ? ’

Then we come to Russia. In the Moscow
Declaration the Prime Minister referred to
the two Germanys, We have always—even
Pandit Jawaharlal Nehru—stood for the
unity of countries. Is it because we allow-
ed our country to be divided, to be parti-
tioned, that we look with complacency
upon the forceful division of Germany
into two parts ? East Germany exists with
the force of the Russian armies. Take
thém away and hold peaceful elections and
you will see the whole of Germany will
become united. It was after centuries that
German unification was brought about and
it is this German unification which the
Prime Minister allowed to be treated in
sach a cavalier manner in that joint
Declaration. It looks as if the politeness of
the civilised guest has scored over the
caution of a seasoned politician. And now
that we have come into the Russian sphere
of influence why do we not exploit it?
Why do we not influence Russia to make
a diversion upon our borders with China
so that the military impact of China upon
India may be eased ? As early as 1950,
Madam Deputy Chairman, Russia had
sought to establish air bases in the areas
around the lakes of Rahas and Mansarover
in order to take precautionary action
against China. Why not ask Russia to in-
fluence China in regard to its conduct with
India ?

In regard to Pakistan, the way in which
Pakistan has observed the Tashkent agree-
ment has come in for a certain amount of
criticism. Since the Tashkent agreement was
concluded, ‘unfortunately for Tashkent
there has been a number of earthquakes, a
series of earthquakes and I do not think
that the people of Tashkent will be enthu-
siastic about any other international con-
ference being held in that territory. I hope
the Tashkent agreement also will not suffer
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a similar earthquake. With regard to the
military conditions of the Tashkent agree-
ment I think they have been scrupulously
observed by the two armies. But the con-
duct of Pakistan is said to be not in the
spirit of Tashkent because if is building up
its forces.- But. India is not the only fron-
tier of Pakistan, It has another frontier and
Pakistan is ruled by a dictator. And dicta-
tors are very fond of building up their
military forces because they have not only
external forces to contend against but they
have - also internal forces. The only self-
respecting reply of India would be to
build a military force of its own, a defence
force which would act as a counterpoise o
the defence forces that Pakistan is build-
ing up. Put_ your trust in the Tashkent
agreement but keep your powder dry
would be the advice of any citizen to the
Government. If it is necessary to cut down
the Plans in order to meet this extra
defence outlay we must hurt ourselves to
that extent because after all ‘we must live
and then only think of living well. If it
is necessary to sacrifice any portion of our
Plans in order to build up our defence
forces we should do so because we have
to bear the facts in our mind. Here again
I might say that we might try, more than
what we have done in the past, to use
Russian influence in order to influence the
conduct of Pakistan towards India because
Pakistan has also come into the sphere of
Russian influence as a result of the Tash-
kent negotiations.

Then we come to the greatest enemy of
us all, namely, China, Against the results
of the past aggression of China the Gov-
ernment of India has no remedy. 42,000
square miles of Indian territory are in the
hands of China and we seem to have re-
conciled ourselves to the loss. What action
are we taking against future aggression ?
It is not only the defence of the border
States of Sikkim and Bhutan that are im-
portant things. China might be diverting
our attention purposely to the defence of
Sikkim and Bhutan in order to make us
concentrate our forces on the borders of
Sikkim and Bhutan. And with that salient
between Sikkim and Bhutan our armies are
in a perilous condition. But more insidious
than the concentration of armies on the
border of China are the measures towards
infiltration, towards subversion, towards
penetration that the Chinese are organising
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all along the border and maybe within
our own borders also. Mao Tse-tung has
said in one of his great writings in Pro-
tracted Warfare :

“It is extremely important to keep the
enemy in the dark as to when and
where our forces will attack. This creates
a8 basis for mis-conception and unpre-
paredness on the part of the egemy.”

Therefore, it is not mere open warfare
that we must be prepared against but also
against this insidious method of penetra-
tion and subversion which may be going
on for all we know at the present moment
in Sikkim and Bhutan and in the border
areas.

Tae DEPUTY CHAIRMAN: Your
time is getting over.

Suri M. RUTHNASWAMY : Mr. Kar-
markar has congratulated the Government,
his own party and himself on the rich
dividends that non-alignment has given us.
Well, with regard to dividends of any
foreign policy, the best dividend is peace
for the country. Now has non-alignment
given peace for our country ? On two occa-
sions we have been invaded by a foreign
power, in 1962 by China and in 1965 by
Pakistan. The great objective of any sys-
tem of foreign policy is the maintenance
of peace for the country. ¥ non-alignment
has not achieved peace for our country.
what is the earthly use of this policy ?

Lastly, Madam Deputy Chairman, may
I say a word about the summit conference
which India indulges in ? Is this the time.
the time of austerity, for Ministers and
Members of Parliament going on inter-
national delegations ? Is this the time for
inviting Foreign Ministers, foreign Heads
of States, to visit this country ? Is this the
time, the time of austerity, the post-deva-
Iuation period, for holding summit confer-
ences in Dethi? What do all these comn-
ferences, all these delegations, all these
ministerial visits do for the maintenance of
peace for India, for procuring peace for
India ? That is the great obicctive of our
foreign policy. Just for raising the prestige
of our country, just for keeping the image
of our country before the eyes of people
all around, just because we can boast that

[RAJYA SABHA ]

International Situation 1996

international conferences are being held,
are we to sacrifice the much-needed money
that is required in this period of austerity ?
Therefore, 1 think that the foreign policy
of our country, although ambitious, has
not been the success that we expected of
it,

DrR. GOPAL SINGH (Nominated) :
Madam Deputy Chairman, I rise to sup-
port the motion of Mr. Karmarkar endors-
ing the policy of the Government of India
in regard to its foreign affairs. Now, Mr.
Ruthnaswamy, our esteemed colleague
from the Swatantra Party, has attacked
non-alignment and said it has not paid us
dividends, as Mr. Dahyabhai Patel said
yesterday. Another esteemed colleague of
ours, Mr. Niren Ghosh, a left communist,
told us that we are now the agents of
American  imperialism. Mr, Rajnarain
also said that we are pursuing a confused
policy, that we are the satellites of not one
Government but of two Governments by
turns. Now, let us examine the criticism
that has been levelled against our foreign
policy, which I believed and which the
country believes has stood the test of
time.

Now, let us, first of all, examine tho
conditions of countries which have been
aligned, for instance, Pakistan. Pakistan
only recently has turned to what is termed
the policy of non-alignment. It is para-
doxical that, while we are being asked to
abandon the policy of non-alignment,
Pakistan is assuming a posture which
makes us believe and which makes the
world believe that Pakistan is pursuing an
independent foreign policy, the policy of
non-alignment. It has invited, first, the
Americans, then the Chinese and now the
Russians are also wanting to win over the
heart of the fair lady of Pakistan. Now,
what happened when there was a conflict
between India and Pakistan ? Pakistan was.
of course, aligned as an ally of America,
but did America come to the rescue of
Pakistan at that time? On the contrary,
spare parts were denied to Pakistan and
American aid, at a time when it was need-
ed most, was denied to it. Of course, the
aid was denied to us also. But, then, we
were able to build up our economy in such
a way—because we have a public sector
against which our friends from the
Swatantra Party have a standing grouse—
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that we were able to build up our heavy
industry. Because of the policies pursued
by the previous Government, led by that
illustrious son of India, Jawaharlal Nehru,
we were able to build wp our defence
potential and build up our country in such
a way that in times of stress we did not
depend upon a foreign power to defend us.
It is this which made us win the war
against Pakistan and Pakistan lost because
it was depending upon the borrowed wings
of another power. When spare parts were
not forthcoming, when oil was not forth-
coming, when no moral support was forth-
coming from any quarter, it fell to the
ground. What happened to Cuba? Cuba
was aligned to Russia. Russia had to with-
draw from Cuba its missile bases because
it was threatened by America. Russia re-
fused to confront America in Cuba. What
happened to China ? China was aligned to
Russia, but when it came to a crucial
point, both separated, What happened to
Indonesia ? What happened to so many
other countries, which were aligned ? What
is happening to NATO and SEATO ? What
has happened to France ? They want to
pursue an independent poficy, in spite of
the fact that they were one of the pillars
of NATO. Therefore, when the whole
world is now accepting the policy of non-
alignment which only means an indepen-
dent foreign policy, pursued so faithfully
and so honestly by the Government of
India, our own countrymen are asking us
to abandon this policy in favour of a
policy which is not in the interests of this
country. If it was in the interests of our
country, I would be the first person to sup-
port that policy. After all, non-alignment
is not a sacred cow that we have to pro-
tect it at all costs. If it is in the interests
of this country to abandon the policy, cer-
tainly we should do so, but if it is paying
us dividends, if we are offered aid from
both sides, both by the United States and
by the Soviet Union, if the whole world
is our friend, except China and Pakistan,
if the whole world understands, including
the United States and the Soviet Union,
that it is a correct policy that is being
pursued by India, why should we give up
this policy ? :

Surt M. RUTHNASWAMY : It is for
their sake ?

Dr. GOPAL SINGH : We are pursuing
that policy for our sake and, therefore, we
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shall continue to follow this policy, so
fong as it serves our needs, so long as we
have friends abroad who welcome this
policy. Of course, when there was an attack
on us by China, our policies were mis-
understood in Africa. I was one of those
persons, who along with the hon. Member
Diwan Chaman Lall, was in Africa on tour
in those days. We attended the Afro-
Asian Conference and we were able to re-
¢ognise that there were many African
countries which did not understand  our
case. I do not know why. But we told
them, “You are pursuing a path that will
recoil on you. You will regret the posture
that you are now taking.” And now it is
Africa, even more than us, that has be-
come anti-Chinese. Anybody whoc has
toured the African continent now-a-days
would know what is the Chinese image
now in Kenya, in Uganda, in Ghana, ia
Algiers, Morocco and Nigeria and even in
Cairo and other African couatries, (Inter-
ruption) They, then, thought that perhaps
there was some dispute which the Chinese
wanted to seltle with us. They thought
that probably we were in the wrong and
we should go out of our way to settle
things with China, an Asian country. They
thought that perhaps we were pursuing an
intransigent policy, a pro-American policy
perhaps and not doing things which woul¢
help the Afro-Asian nonaligned world
But fortunately they have also now realis
ed to their cost that China, which was ther
only the enemy of Asia, has now becom:
an enemy also of Africa not merely of the
United States but also of :he USSR, whicl
built up the great country of China, W
have nothing against the Chinese people
We are not even against their being com
munists, because we believe in co-existence
Even the Americans say they are nc
fighting international communism, but the
are fighting only against Chinese aggre:
sion and Chinese imperialism. Why shoul
we, then, go out of our way and give u
our policy of non-alignment and co-exi
tence ? As I have said, we are not fightin
against a communist State, nor are tt
United States wanting to do so. What w
are opposed to is the Chinese brapd «

communism, Chinese imperialism, as
would put it.

SHr  AKBAR ALl KHAN: Chinese
aggression against us.
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Sur1 P. N. SAPRU (Uttar Pradesh) :

Chinese expansionism,

Dr. GOPAL SINGH: Once they
vacate their aggression, we have absolutely
no grievance against them. We are not
against either communism or capitalism.

Sart DAHYABHAI V. PATEL: You
are forgetting Tibet. You have forgotten
the Tibetan people.

Dr. GOPAL SINGH: I am coming to
that. We are not forpetting them.

Surt DAHYABHAI V. PATEL: Your
Prime Minister did let them down very
badly, for which you should hang your
head in shame.

-DrR. GOPAL SINGH'. We have com-
mitted a mistake, I believe we have com-
mitted a grave mistake over Tibet and we
should rectify it. As soon as the question
of the admission of China comes up before
the United Nations, for the recognition of
China as an independent entity, when it is
discussed, we should take up the question
of Tibet at that time and take up the
question of Formosa also at that time and
try to get them admitted as independent
nations in the United Nations. But we
should not accuse our Government merely
because it has on occasions committed
mistakes. Every Government has commit-
ted mistakes, every QGovernment’s image
has gone down, not only ours, If you say
that it is only the Government of India's
image which has gone down, I would ask
you if the image of the USS.R. is the
same as it was ten years ago, if the image
of the US.A. is the same, if the image of
Britain is the same. There are ups and
downs in the fortunes of nations. It is not
on account of us that we went to war with
Pakistan and with China. What we did
with Pakistan was that we accepted to live
in peace with them by splitting our coun-
try into two. We offered themi a no-war
pact which they refused to accept. We
offered them a Canal Waters Treaty when
they said : “All the sources of our rivers
are in Kashmir, and it is on account of
this that we want Kashmir.” We entered
into a Canal Waters Treaty with them
under the auspices of the World Bank so
that they did not have a grievance on this
account, Then they said that Kashmir was
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very vital for their defence. We said : “All
right, we offer you a no-war pact; we will
not go to war with you on any account to
settle any of our differences.” So much so
that when they took over the so-called
Azad Kashmir through force, even then
we did not go to war with them to re-
claim it though legally it is part of our
country, I wonder why is it that we are
told that we should not talk to Pakistan on
any account. Maybe they say that the
Tashkent Declaration has failed and there-
fore we should not talk to them now on any
account whatsoever. So long as Pakistan
has that portion called Azad Kashmir
with them, so long it is our business to
talk to them. Unless it is passed by Parlia-
ment and conceded by this country that
that part belongs to Pakistan, so long we
will go on fighting for our just, legal rights
on Azad Kashmir. Therefore, if we do
not want to go to war with them, what
other course is open to us except to have
a dialogue ?

In regard to China, my esteemed friend.
Dr. Sapru, has thrown up a proposal that
we should have talks with them also.
Pandit Jawaharlal Nehru was so reason-
able that he went out of his way to make
proposals to them that he had never made
to Pakistan. If he had made the same
proposals to Pakistan, our troubles with
that country would, perhaps, have ended.
He said : T am prepared to accept arbitra-
tion of a power acceptable to both parties;
I am prepared to accept the Colombo Pro-
posals as the basis of discussion; I am
prepared to go to the World Court to get
an adjudication, to get a verdict, an award.
We know what the World Court has done
in regard to South West Africa. In spite
of knowing full well the composition of
the World Court, how it is constituted and
by whom, still Pandit Jawaharlal Nehru
went out of his way to suggest that he was
prepared to refer this case to the World
Court. China had spurned not only the
Colombo Proposals but even these two
proposals which are, I hope, still valid. If
the Chinese intentions had only been to
negotiate peace with us, to live in peace
with us, if their intentions were not im-
perialistic then I think no reasonable
nation could have ever spurned the offer
that Shri Jawaharlal Nehru had made to
them. But they are fighting for something
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else, something more. That is where 1 come
to Vietnam.

Our Communist friends become rather
jittery about what the Americans are
doing in South Vietnam. South Vietnam so
far as it stands at present, whatever the
constitution of its Government, howso-
ever * unpopular it may be, is a legally
constituted Government so long as it stays,
and is recognised by the Government of
India. Those people are in military alliance
with the United States. They needed their
fielp when they were attacked, The United
States came to help them as allies. They
are there. We want them to quit. We want
them not to escalate the war.

Surt BHUPESH GUPTA : There are
three hundred thousand American troops.

Dr. GOPAL SINGH : There may be
three hundred thousand or five hundred
thousand troops. It is a war after all. We
tell them not to escalate the war., Wars are
meant to be escalated. When we were at
war with Pakistan, the world asked us not
to bomb their bases. We had to do that.
We told everyone that without Bombing
their bases we could not tackle with them.
Therefore, whenever there is a war, there
is always a danger of escalation so long as
war does not end. The war must end and
there should be peace, They should have
peace in Vietnam. Bombing should stop.
We all agree that bombing should stop.
But when the bombing stopped last time,
nobody came to the conference table, Now
you say: stop once again and see what
happens. They have been experimenting
with this stopping of bombardment and
then nothing happens. When nothing hap-
pens, they have to fight on or they have to
quit. They do not want to quit and there-
fore there will be a war. The other party
does not come to the conference table. If
the other party is coming to the conference
table and if my friends opposite know that
they are willing, if they know it, then let
us talk in these terms. Let them come to
-the conference table without any precondi-
tions. But, they say that the Americans
should quit first, that the Vietcong are the
only people that they recognise in South
Vietnam, that they will only deal with
them. So that they want to hand it over to
‘China, the whole of Vietnam, and that is
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the whole trouble which men like me
would resist. We in this country are also
being opposed by the same Chinese im-
perialism which has invaded South Viet-
nam. It is not North Vietnam fighting with
South Vietnam. It is America fighting
Chinese imperialism. It is said, Americans
have become imperialists. If so, let these
two imperialisms exhaust themselves, Why
are you worrying in this country? Two
imperialisms are exhausting themselves.
Why are you worrying ? We must pursue
a foreign policy which should help this
country, Why do nations have a foreign
policy ? Why dJoes any country have =
foreign policy ? Each country has its
foreign policy in order to build up its
trade, in order to get aid, in order to build
up its economy with that aid, in order that
there might be some help forthcoming in
case of aggression on it, in order to spread
an ideology though we do not want to
spread any ideology like the Communists.
We want to ensure peace on our borders.
If any other country can help us as much
as the US.A,, I am prepared to be friendly
with it. My ideology is, we shall be friends
with every country unless that country
chooses to be unfriendly with us. That is
my ideology. This is non-alignment. I want
to judge every issue on its merits and not
be led by slogans and not be led by the
interest of any other country. 1 will be led
by the self-intercst of my country. That is
my whole problem. Therefore, any coun-
try that comes to our rescue at the time
of a crisis—as for instance, the Americans
came to our aid when we were attacked
by China—is our friend.

AN Hon. MEMBER : Umbrella.

Dr. GOPAL SINGH : We ate not going
in for any umbrclla, Russian or American.
We will have our own umbrella. But of
course so long as we do not have that indi-
genous umbrella, so long as we do not
have the economic wherewithal with which
we can build our country, we will have to
get help from every country including the
Soviet Union. You do not have to tell me
that every country should stand up on its
own feet. It is a very brave slogan. I want
to live on my own. Unfortunately I can-
not. Therefore, T have to ask everybody to
help me, and whoever thereforz helps me
is my friend, whoever attacks me is wmy
enemy. That is my policy.
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In regard to the U.AR. and Israel, if
we have sided with the U.A.R. so long
and we have not recognised Israel, it is
because of the fact that the U.A.R. is very
vital to our trade, to our image abroad, in
Africa and in the Muslim world, On many
an occasion we have taken this stand that
we shall not recognise Israel on account of
the fact that there is a dispute between
Israel and the Arab world, and so long
as they do not settle their dispute amicably
amongst themselves we will not have dip-
lomatic relations with them, even though
we have recognised them.

Suri AKBAR ALI KHAN : Israel is
the creation of the Western powers.

Dr. GOPAL SINGH : Pakistan is also
the creation of the Western powers,

Sari AKBAR ALI KHAN : Both on a
communal basis.

Dr. GOPAL SINGH : That is not the
problem. The problem is that if we now
go out of the way to recognise Israel, it
will create problems for us in the Muslim
world and the Arab world specially. Only
Pakistan would benefit from it. But we
should be friendly to Israel and we should
not show them any discourtesy as we were
supposed to have done at Calcutta to their
esteemed President. If they want to help
us to reclaim the desert in Rajasthan, we
should certainly welcome it. And it should
not offend our friends if we take help
from Israel; we should be able to dine with
an Israeli friend without provoking the
wrath of an Arab country. Similarly, in
regard to West Germany and East Ger-
many, we should accept the sratus quo so
long as the two parties do not come to-
gether. With regard to Formosa and China
also, when China is to be admitted into
the U.N,, certainly we have a right to
table an amendment that unless Formosa
and Tibet are recognised as sovereign
nations, we will not vote for China coming
into the world body. It is in our interest
and also that would be a2 moral and the
right thing to do. I must warn the Govern-
ment that all our agreements in regard to
the Himalayan borders are with Tibet and
not with China. China flouted the agree-
ment of 1914 and then earlier in 1842
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when we entered into an agreement with
China, Tibet was a party to the agreement
on Ladakh also. Therefore, we cannot for-
get that all our agreements in regard to the
borders on the Himalayas are with Tibet
as a sovereign nation and if Tibet is not
to be recognised a sovereign nation, we
have no claim on our borders which China
claims, If we do this, we will only be
doing what is historically correc, what is
morally right and also what is in our self-
interest.

Surt BHUPESH GUPTA : Madam, it
is my misfortune that I have been called
upon to speak after a blatantly re-
actionary speech which could have been
well delivered at the Parliament in Saigon
or in Thailand or in the Philippines. But
nowadays we are living in a situation when
we have to put up with that kind of thing
in the Indian Parliament. Madam Deputy
Chairman, after Pandit Nehru's death,
well, our foreign policy, if I may say so,
is fast losing its shine and so is our foreign
affairs debate. Whatever little attraction it
had is now gone, and look at the House
here . . .

Surt M. GOVINDA REDDY"'. Yours js
more attractive.

Surt BHUPESH GUPTA : Who is res-
ponsible for it ? Not we, because even at
the time of Pandit Nehru we were here
and therefore you cannot lay the blame on
us. If the foreign affairs debate is losing its
shine or its interest, somebody else must
be responsible. Well, one is our Minister
of External Affairs. I realise that it is not
easy to occupy Nehru’s place. But had you
pursued vigorously the policy which was
positive in Nehru's time, perhaps, more
interest would have been roused in this
debate. Therefore, actually, the loss of
interest in the debate on foreign affairs is
mainly due to the fact that the present
foreign policy has lost much of its
strength and force, it is becoming more in-
effective, in fact, in some ways, the laugh-
ing stock of the world. Hon. Members
opposite may very much feel flattered that
it is not so. But we know from the news-
papers abroad in friendly countries that
little interest is now evinced in the foreign
policy of the Government of India and
people outside think that much will depend,
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in respect of the direction of the foreign
policy, on what the United States of
America tells the Government of India to
do. Tt is not that the Government of India
has become a completely subservient to
the United States Government, But the
Government of India is not today in a
position

Hon. MEMBERS ; No, no.

Surt BHUPESH GUPTA : to
take a bold and forthright stand in defiance
of the policies and the blandishments of
United States imperialism, of President
Johnson and so on.

Now, I was not here to listen to the
speech of the Minister of External Affairs
of our country. But I have taken pains to
go through the speech and it does not show
an elementary comprehension of the world
situation today., Of course, there are a lot
of things which have been said about
China and Pakistan, It is not that certain
things should not be said but I believe that
the world affairs are something much
larger than the scope of India-China or
. the India-Pakistan border. I think world
affairs extend far beyond that and embrace
the many continents in this world. There-
fore it does not show any comprehension
whatsoever,

There is not even an attempt, feeble
attempt, at understanding the role of the
United States today in world affairs. Yet,
there is a lot of thunder and fire against
China, against Pakistan. Perhaps, it is
necessary for them to do so in the pre-
election year because as the election draws
nearer, there is no doubt in my mind that
they will be more and more indulging in
political demagogy to divert the attention
of the people. That does not mean that I
have no criticism against China or Pakis-
tan. I have serious criticisms against China
and Pakistan. But this Government today
initiates a foreign affairs debate without

trying to give an account of the world’s
current developments which at least the
late Prime Minister Nehru always tried to
do. Whether one agreed with him or not
was a different matter. But he looked at
the world, gave a panoramic view or pic-
ture of the world and then he interpreted
the development as he thought best. Here
is a speech made, which could have been
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delivered by any Under Secretary of the

External Affairs Ministry.
Surr AKBAR ALI KHAN : No, no.

Sart BHUPESH GUPTA : You do not
require a Minister to tell what has happen-
ed in Nepal and other things. That can be
easily done, you could have easily sent a
letter or a bulletin from the Ministry tabu-
lating this kind of visits by such and such
persons. That is usually done in the Presi-
dent’s Address. When the President opens
the Budget Session he tells us how many
dignitaries have come to this country aad
how many dignitaries from this country
have gone abroad. Therefore, there is no
comprehension  whatsoever here. How
could that be? The intelligence of the
Government is at a heavy discount; aad
from that quarter you cannot get an all-
sided and objective assessment of the wortld
situation or a sound political approach.

Now, what do we see in the world to-
day ? The outstanding event in the world
today—alarming though it is—is the in-
creasing aggressive offensive of the United
States of America, the US imperialists, in
economic, political and mifitary fields. That
is the main feature of the world’s situation
today and that is what is threatening the
peace in the world and endangering the
peace and the security of various nations
and undermining even the independence of
some nations which have newly won their
freedom. All that is completely missing.
Now take the case of India. (Interruptions).
Let me at least give some ideas to you
because you cannot get them from that
side. Now, look at the world situation. If
yvou look at the economic offensive of the
United States of America, it is primarily
directed against our country, India. Deva-
luation is to be viewed in the contfext of a
global strategy of the United States impe-
rialism. T am not discussing the economic
side of it. Tt is there. Already you have
seen what has happened. We will discuss
it tomorrow again. As far as the political
side is concerned. you will find that the
Government of Ghana, Nkrumah's Gov-
ernment, with whom we were friendly, had
been over-thrown by a treacherous coup
d'etat engineered by the CIA and the
British Secret Service in his absence, And
you will find that they are building up in
Saudi Arabia, they are building up
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Yordan, military forces in order to provoke
them against the UAR and direct them
against the freedom-loving Arab people in
that part of the world. Then in the Domi-
nican Republic they had openly intervened,
the US imperialists. In Cuba, they even
recently tried to start another round of
provocative aggressive actions, Indeed, they
committed some crimes, Now, in Central
Europe, in the Continent of Europe, there
is more encouragement to the West Ger-
man Government which wants access to
the nuclear weapons under the cover of
multi-lateral forces, so much so that it has
created a crisis in the NATO. President
de Gaulle is coming out of the NATO
more or less, from its integrated military
command, and has asked the NATO Head-
quarters to quit Paris. There is not even a
mention of that outstanding thing in the
foreign affairs speech. Now, we have been
against the military blocs and so on, espe-
cially against the WNATO, Nehru made
many speeches in his time about it. Now,
when there is a crisis in the NATO, when
one Western Power of the stature of
France comes out against certain policies
of President Johnson and the NATO over-
lords, when he gives a quit notice to the
NATO Powers and when there is a crisis
as to where it should go—there is an agi-
tation in Brussels, even Belgium says that
it should not come there—when many
other Western countries belonging to the
NATO bloc are disassociating themselves
from the Vietnam policy and other policies
of President Johnson, here is a Govern-
ment utterly incompetent, which does not
even take note of this fact and tell the
nation that these are favourable develop-
ments from the point of view of peace.
These show that our attitude in the past
of peace and against military blocs and
so on has gained ground. The result is that
you have this kind of performance by Dr,
Gopal Singh. I do not know in which sub-
ject he is a doctor but certainly not in
volitics. This is the position.

As far as the military side is concerned,
well. Vietnam is the burning issue. There
is tight-rope walking over Vietnam all the
time going on by this Government. This is
a disgrace to our nation. We are an Asian
nation committed to stand by the Asian
people, T may tell you that in 1928-29 at
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the Calenita Congress we had a represen-
tative of the Vietnamese people—at that
time Indo-China—who came here and we
gave our support to them. Similarly, in
1945 when the Vietnamese people were
fighting against intervention by the Fremch
and the British were at that time to support
the French in order to reconquer the liber-
ated Vietnam. Jawaharlal Nehru and other
feaders and the Congress Working Com-
mittee came out with full-throated support
to the cause of Vietnam independence. In
the streets of Calcutta, Communists, Con-
gress, Muslim League, everybody led
demonstrations against the French and
their intervention, and I am proud to say
that Chowranghee was in flames. On that
day we were there. We were all partici-
pants in that majestic and gigantic support
of the people of India to the Vietnamese
people. And there people died as a result
of the shooting by the police.

Then, in 1947 at the Asian Conference
here, in the Central Hall came the repre-
senfative of Vietnam, President Ho Chi
Minh, and we all supported the cause of
Vietnam and the fight against imperialism
was reiterated forcefully by Jawaharlal
Nehru, All supplies that overflew this
country from France were stopped. Planes
were not allowed to touch any Indian air-
port carrying weapons. That was the noble
anti-imperialists sentiment of our people
expressed by the leaders of the Congress
Party, expressed by the Congress Govern-
ment. The Government stopped the use of
Indian airports for transporting military
and other equipment to the French and
other British Forces. But today, nothing.
Platitudes and sentimental expressions will
not take us very far.

Then, in 1958 Ho Chi Minh came here
at the invitation of the Government of
India in February and there was a com-
munique issued after the talk between
President Ho Chi Minh and the Prime
Minister of India. You will find therein
that solid support was expressed to the
cause of national liberation against colo-
nialism, against imperialism. And that is
there. I should like to invite the attention
of the hon'ble Minister to the statement
that was made after the visit of Ho Chi
Minh to this country because, 1 think, the
Congress leaders some time should be re-
minded of what they did in the past. In an
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earlier statement of 1945, let us see what
Nehru said :—

“ . . we have watched British
intervention there with growing anger,
shame and helplessness that Indian
troops should be used for doing Bri-
tain’s dirty work against our friends who
are fighting the same fight as we . . .
Our hearts are with Indo-China. The
attempts to crush the spirit of freedom
in Indo-China have deeply moved the
Indian people.”

Later on, in 1958 President Ho Chi
Minh came to India and this is what Nehru
said in the Joint Communique along with
President Ho Chi Minh. I read from the
Joint Communique '.—

“The President and the Prime Minis-
ter agreed that colonialism and forcible
occupation or domination of national
territories by foreign powers have no
place in the world today. They express-
ed deep sympathy for all people strug-
gling for independence and sovereignty.
They were glad that a number of other
countries in Asia and Africa had achiev-
ed independence . .

Now, Ho Chi Minh was greeted by
Jawaharlal Nehru in this very Central
Hall and at the Municipal Reception as a
piece of history. “Here is a living piece of
history”, that is how he treated him.
Where are those sentiments ? Today we
hear such speeches from the followers of
Jawaharlal Nehru forgetting everything he
had said in the past with regard to this
Vietnam question, Therefore, I think there
is a great departure from the approach to
the entire problem of Vietnam. Today we
do not even call an aggressor an aggressor.

1 remember, before the second World
War, when Hitler and Mussolini landed
their troops indirectly or directly, in Italy
Abyssinia, and then in  Spain, and were
taking aggressive actions against the
Spanish Republic in the Mediterranean
waters there was a demand that the Cham-
ber[ax:n Government should call it aggres-
sion. Even Lloyd George demanded it. But
at that time the British Chamberlain Gov-
ernment never called an aggressor an
aggressor, And in the League of Nations
when the collective security clauses were
invoked, again this British Government
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and other imperialists refused. We have
the reproduction of this in our country
now. Naked aggression is taking place with
all its barbarities the like of which we have
never known since Hitler’s war. Well, that
is taking place before our eyes. Three hun-
dred thousand American troops, together
with 700,000 puppet troops have plunged
Vietnam into a reign of horror. There is
war, devastation and destruction in which
napalm bombs, gas and so-called “lazy
does” weapons among other things are
being used. But here is a Government
whose conscience is not twinged. Have we
no conscience ? We say we oppose Eisen-
hower doctrine. It is Eisenhower doctrine
to make Asians fight Asians. It is a pre-
posterous doctrine. When at the time of
the Geneva  Agreement, Britain and
America started their S.E.A.T.O, arrange-
ment in the Manila Conference, Jawahar-
lal Nehru got up in this House and in the
other House to denounce it as divided
against the Asian people. Today we have

. travelled far away from that situation and

we find today that nothing is said. There-
fore, I say that the task before you today
is not to praise the aggressor but to de-
nounce the aggression and ask the Ameri-
cans to withdraw their troops, stop bomb-
ing, demolish bases. The Government
should take the initiative in this matter
along with other like-minded countries to
bring about aggression to a halt. It is fan-
tastic. It is time, I should say, on the part
of Prime Minister Indira Gandhi to call it
aggression. She issued a statement over the
Radio about the so-called Geneva type of
conference, She should realise that the
world is not living on kindergarten, that
the Co-Chairman Soviet Union and Bri-
tain, whatever you may think of them, are
not run by kindergarten politicians, that
she, advised by a second second-rate offi-
cial, T believe in the Ministry of BExternal
Affairs or her Secretariat, went to the Radio
to tell the world that that was her propo-
sal on the eve of her departure. Stupidity
should have some limit, I say, we do not
expect a very high statesmanship from this
Government, How can we ? But at least
we should expect that it should not be so
stupid in handling world affairs, in diplo-
matic matters as it has been, when it went
over the Radio to make the proposal to
the world about the so-called Geneva type

of conference. What did she get out of it ?
Nothing. No use telling us that everybody



oS e AR -

2011 Motion re [RAJYA

{Shri Bhupesh Gupta]

has understood her proposal. Nobody has
understood. Do you mean to say that the
Soviet Union puts up with such nonsense.
(Interruption) Do not tell me about that.
The Soviet Union is helping the Democra-
tic Republic of Vietnam and the Vietnam
Liberation Front, The Soviet demand is
quite clear that the American troops must
withdraw, that the South Vietnam Libera-
tion Front must be recognised, that bomb-
ing must be stopped and the criminals
against Geneva Agreements must be called
to order. This is the Soviet position, The
Soviet Union is not the Congress Parlia-
mentary Party which would ditto whatever
the Prime Minister says., Mr. Kosygin is
not a member of the Congress Executive
Committee that just because the hon.
Prime Minister has said it, he would
accept it. Now do not try to tell us cock
and bull stories about what is happening.
What happened in the U.A.R.? You could
pot get even President Nasser to support
you. How can President Nasser support ?
In a joint communique with Mr, Kosygin
when the latter wvisited Cairo, President
Nasser supported categorically, unequivo-
cally, the Vietnamese people and denounc-
ed the U.S. aggression, calling it a ‘horri-
ble thing’. How can President Nasser
support this kind of proposal which has
no meaning except, well, perhaps, that by
this they want to satisfy their own cons-
cience and so they make it. Therefore I say,
stop this kind of thing. You only lose your
friends by this kind of thing, you disgrace
the nation, demonstrate your barreness of
ideas and imaginations in handling foreign
affairs. I could have understood her not
making any statement whatsoever and
going there. Do you mean to say that you
can talk over the radio to such people,
even to Prime Minjster Wilson, Britain
being a Co-Chairman at the Geneva Con-
ference ? Have you understood anything ?
Have you dismissed the person who gave
such adv1ce' to the Prime Minister to speak
on the radio ? Never. At the time of the
Geneva Conference in 1954, Mr. Jawahar.
lal Nehru sent Mr. Krishna Menon from
:;:élptign tzl)kc;eneva so that he could lobby

> o them privately and initiate
a process of discussion in order to bring
the Geneva Conference to a success but
:lc;?e W;I eﬁnd that before she takes the

\ makes a pronouncement as if
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they are all waiting for the command per-
formance, that their command would go
from a Government which does not know
how to look after the rupee, the TIndian
rupee and to defend it. Has the world gone
foolish ? Wowd they believe it that this
Government which does not know how to
defend its vital interests, its own rupee or
currency, its own economic system and
succumbing to American pressure, would
be the Government which will take very
great initiative and that too by making
such a proposal as that when the American
shadow is spreading over the country,
when Mr. Asoka Mehta becomes the
adviser—I call him the political Rusputin,
in a political sense, of our times—and
when such people come and take the stage ?
Are they to believe that you will do some-
thing good ? No. Therefore you have
failed on that score. Even now they are
sending trucks from Telco to South Viet-
nam and we are told that it is a commer-
cial transaction. Yet we complain when
America sends, and rightly so, materials to
Pakistan or to China, We have complained
that China gets from somebody else. Now
you cannot have double standards in world
affairs. Therefore the Vietnam policy is
not only faulty, not only barren, not only
not in keeping with the policy of anti-
colonialism and anti-imperialism but it tar-
nishes the name of our country. It is good
that she has said that the bombing must
stop before the negotiations can start but
then, coming here, again she has started
changing her accents. I do not know where
Sardar Swaran Singh stands because he
tries to explain away things in his own
way, leaving people in an utterly confused
state, Therefore I do not know about him
but quite clearly you have to tell where
you stand with regard to Vietnam. I would
like to know whether we stand against
American imperialism, American aggres-
sion and in support of Vietnam. If the
Vietnam people quarrel among themselves,
let them do so, let them settle their affair.
Let the foreign troops be withdrawn, Even
the Americans have not said that the
Chinese troops are there in South Vietnam.
Yet Dr. Gopal Singh has discovered the
Chinese intervention in Vietnam. I do not
know if he is suffering from hallucination.
I believe some day he will start night
walking because he might think that some
Chinese troops are advancing into North
Avenue to take possession of his house.
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The Prime Minister said in Moscow that
the responsibility for the world situation is
on the imperialist and reactionary forces.
It was a good utterance she made for once
but coming back here she started prevari-
cating. She said: ‘I did npot mean
America. 1 did not mean this or that. I
meant somebody else” Do you mean to
say that Mr. Kosygin shares that view ?
If Mr. Kosygin signed it, he must have
signed it keeping the Americans in mind.
I would like to know about this. You can-
not have this kind of thing, You cannot
play on both sides of the net—one thing
with Kosygin in Moscow and another
thing when you come here because Mr.
Asoka Mehta is sitting next door to you.
You cannot behave like that. Now anybody
will hesitate to sign a joint communique
with this Government because it can give
any interpretation it likes. The Soviet
Union has its understanding of imperialism
and that is what it stands for when it
signed it. Now she is importing another
meaning. I would like to ask who these
imperialists are ? Do they live in the back-
vard of the Prime Minister’s house or do
they live in the U.S.A. and currently in
Vietnam ?  Mr. Gujral is here and he
should tell us where these imperialists are ?
Are they in the Prime Minister’s backyard
in Safdarjung Road or are they somewhere
else ? 1 remind her here that at the time
of the Suez affair, Mr. Jawaharlal Nehru
took a firm stand against the British des-
pite the fact that India was a member of
the Commonwealth, against France des-
pite the fact that we had good relations
with France at that time. Mr. Nehru took
a firm stand and he came out full-throated
apainst aggression, called asgression an
aggression, a spade a spade., What about
this Government ? 1 have never known
such a cowardly Government. I can under-
stand an irresponsible Government but I
cannot understand a Government which is
cowardly. It thinks at 10 O'clock one
thing, at 11 O’clock another thing and at
4 O'clock another thing and by 5 O’clock
it does not know what it had thought
earlier. The Government does not know
where the pressure is coming from. They
want to deny it by saying that the U.S.
pressure is not there but everybody knows
that. They are not so bad. Intrinsically they
are not so bad but they do not know what
pressure is there. Therefore they are doing
it under pressure and yet they want to
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put vp a brave face by saying ‘We are not
under any pressure.” Who believes it ? Is
anybody in the world in his senses believ-
ing that you are not subjected to pressure ?
Even the New York Times does not believe
that you are not subjected to pressure from
the U.S. Why then this tomfoolery with
the rest of the world and telling your own
people that you are free and independent
of pressures ? This hoax must end. You
must recognise that you are subjected to
pressure. You must recognise that you are
vulnerable to pressure but here is a Gov-
ernment which does not know how to dis-
tinguish between kicks and kisses. When it
is kicked, it thinks that it is being kissed
and when it is kissed, it thinks that it is
being kicked. This is the trouble with this
Government, That is why when the Soviet
Union and others do good things, some
hon. Members there do not understand the
the action. When the
Americans bully and badger them, they
think they are being befriended. What to
do with a Government of this kind ? Will
Diwan Chaman Lall kindly tell me what
to do with such a Government in power ?

Let me come to the German question.
It was a good thing that Prime Minister
Indira Gandhi in the communique from
Moscow after the talks with Premier
Kosygin at least recognised the reality of
the two German States, That had been
done earlier but the reiteration was good.
Immediately after that what happened ?
There was an uproar in the German press
to begin with, in papers like ‘Die Welt’,
‘Franfkurter Allgemeine’, ‘Berliner Morgen
Post’, etc. In all these papers there was an
uproar against the joint communique. Ins-
tructions were sent—Ilet him deny it—from
Bonn to the West German Ambassador
here to seek explanations from the Foreign
Office what they meant by the joint com-
munique and to find out things from India
and there was a meeting between him and
the West German Ambassador in India
and he gave an assurance to the West Ger-
man Ambassador that whatever may have
been said, the policy is not changed. We
are not going to recognise the German
Democratic Republic and the same assur-
ance was given by Mr. T. N, Kaul, This
was the report in the German press and
what the German press says is significant.
The German press told the German
readers : ‘Do not worry. There are people
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in the Government of India who would
never allow the German Democratic
Republic to be recognised by the Govern-
ment of India’ Let him say what he has
to say on this matter, Was it not interfer-
ence in the internal affairs of our country ?
When our Prime Minister made the state-
ment or signed the joint communique with
Premier Kosygin in the Soviet Union, it
our affair as to how we should speak but
then, the German people came here, the
West German people, and brought pres-
sure. ] say that this discrimination should
end. The entire discrimination against the
German Democratic Republic, a friendly
country, should end and this kind of
appeasement of West Germany should also
end.

4 PM,

West Germany, we know, at the time of
India-Pakistan conflict openly sided with
Pakistan and provoked Pakistan to conti-
nue this conflict. It called it a Hindu-
Muslim war and had it so published in
the entire press of West Germany. To them
they are very friendly and very courteous,
but to me it appears very clear that they
practise discrimination against GDR
much to the disadvantage of India. I say
that the policy of the Government with
regard to the German question is one that
encourages militarism in  West Germany
and. comes in the wiy of a peaceful solu-
tion of the German problem in particular,
and the European problem in general, It
strengthens the revanchist forces and West
German claim to N.AT.O. nuclear
weapons. Therefore, your policy in regard
to West Germany is one that is disgrace-
ful, T add, in regard tc the Continent.
(Rerring to  Shri  Dinesh Singh) Here
comes the building little Minister. Will he
deny it? Now that is there. Now this
policy of discrimination is adhered to, and
because the Americans in West Germany
do not want it, therefore, you are not doing
what you should do. T can say much more
on the subject but I do not wish to.

The question of the admission of the

German Democratic Republic to  the
United Nations is pending before the Gov-

ernment for some time. Why cannot they
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come with a categorical declaration that
the Government of India would vote for
admission of the German Democratic
Republic to the United Nations, just as
they should give full diplomatic recogni-
tion to the German Democratic Republic ?

In this connection, before I pass on, I
would like to ask why Shrimati Indira
Gandhi, our Prime Minister, had a fling at
the opposition parties in Moscow. I do not
know why at a public reception she accus-
ed the opposition. We generally avoid
publicly accusing the Government or any
other opposition party. I may tell you.
When the devaluation came, I was in
Moscow. There was a suggestion by the
Indian press people that I should make a
public press statement in Moscow. I
refused and I said, “I am prepared to make
a statement to a representative of the
Indian press or an Indian press agency, but
in Moscow I will not make a public state-
ment through the other agencies about the
affairs in India.” Therefore, I made a state-
ment to a representative of the P.T.I. there
and to nobody else. Now here Shrimati
Indira Gandhi had a fling at us. Well, I do
not know why. Mr. Nehru never did such
a thing. Once it was done by Mr. Krishna-
machari or somebody and he was pulled
up, I believe, by Mr, Lal Bahadur Shastri.
But here she went there to have a fling at
us. If she thinks that she can raise her
stocks in Moscow by attacking the Left
parties, she may try there, but I do not
think she will be well advised to pursue
this there. If she likes, she may try it in
the United States. But it is, of course, for
the Soviet people to take it as they like. T
do not wish to interfere in their internal
affairs or in their internal policies, but it
does seem to us that this kind of malign-
ing does not help India very much, or her
Government very much when they go to
socialist countries and start this kind of
attack against the opposition.

Now let me come to the neighbours’
question. 1 think it should receive atten-
tion. I am not opposed to it. But one must
not look at the world situation and world
problems as the problem between India
and China, or the problem between India
and Pakistan. In fact, they are part of the
world problem, the larger problem loom-
ing large and crying for friendly assistance
from a country like India. But a solution
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with our neighbours. Now let us not be
obsessed so badly with the problem on our
frontiers important though it is. I am not
denying the importance of the problem
and we must pay full attention to it. I
agree. But then we are discussing not the
border situation but the world situation
comprehensively, And there things should
be discussed on a larger canvas. That is
what I am suggesting.

As far as India-Pakistari relations are
concerned, Madam Deputy Chairman, I
think the Tashkent spirit™is to be carried
forward. Whatever Pakistan may do, we
must firmly adhere to the Tashkent Decla-
ration and the Tashkent spirit. We must
display a constant initiative. We must tell
the world that the Tashkent spirit is our
article of faith, that the Tashkent Declara-
tion is our charter to govern the relations
between these two countries. So all our
energies, all our efforts, all our thoughts,
all our jdeas, all our sympathies, all our
anxieties should be directed to the imple-
mentation of the Tashkent Declaration.
But sometimes I find that some people in
high authority compete with Pakistani
authorities in saying things which at least
on this side of the border had better not
be said. They may not mean it, but things
have their objective logic when heard by
the entire world. Therefore 1 think the
Government should be a little careful.

The Kashmir question cannot be by-
passed. T know it is not a very popular
thing to say. With regard to the Kashmir
question, we do not of course support the
Pakistani position. But reality has to be
taken into account. Therefore our sugges-
tion is: Revive Pandit Jawaharlal Nehru's
offer, namely that the cease-fire line be

turned into the international boundary
between the two countries with adjust-
nments. I know Pakistan will not accept it.

I know there will be a lot of things said
against it. But in order to assume diplo-
matic initiative and offer a constructive
approach we must show that we are not so
blind to the reality nor rigid in our stand,
and that in the changed situation we are
prepared to try a formula of this kind. I
think that will strengthen the progressive
and peaceful forces in Pakistan. Hard bat-
tles they are fighting today. More than
3,000 people have been arrested in East
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Bengal alone. They are seeking India's
friendship, many of them, and we should
activise these forces from here by a posi-
tive initiatlve. Isolate those forces in Pakis-
tan which are for tension between India
and Pakistan, if not war, And that is very
very important in the present context,

Before 1 leave Pakistan I should like to
rcfer to only one matter. You know there
was a question today about Shri Trailokya-
nath Chakravarty, a veteran revolutionary
of Bengal. 1 feel very deeply about it. [
am a little emotional about it, Madam,
when I see that he is in jail. He is 62 years
old. I knew him as a child As
a young boy I knew him participating
in the great revolutionary movement in
Bast Bengal, rather in the united Bengal.
There he was and there has been hardly
a figure like him. Many brave men domi-
nated the scene but never a more brave
man with such a sterling character, such

| 2 man with great integrity, a man full of

patriotism and with an unmatched courage.
1 can tell you that in many of the “terro-
rist activities,” as the British used to call
them, Shri Trailokyanath Chakravarty

played a leading part. He was a brave man

and was leader of the Anushilan Samiti at
that time. And he comes from the same
district as I do. So I knew him well, I did
not belong to his party. I belonged to the
same party as Shri Surendra Mohan Ghose

cid. He belonged to another party. But all
of us knew him, to whichever party we

belonged, and respected this great man.
Today he is in jail. He is suffering. I know
the difficulty on the part of the Govern-
ment. I also know that they are sympathe-
tic to him but they are unable to take the
matter up themselves. They should other-
wise try for the release of Shri Trailokya-
path Chakravarty also known as Maharaj.
To do so will be an expression of our
sffection to the person, to the living symbol
of Bengal’s revolutionary movement of
those days. Therefore, T would appeal to
this Government to take up his case, by
whichever means they can. They can ask
Britain to take it up with Pakistan. They
can ask other countries to take it up with

Pakistan. But it is agonising for us, painful
for us, to see that man, Shri Trailokyanath

Chakravarty, even at this ripe old age
languishing in prison and counting his last
days in life. As I said, he is about 82 years
cld. Therefore the Government should take
the initiative.
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As far as China is concerned, Madam
Deputy Chairman, yes, the posture of
China-Pakistan relations is something
which is thoroughly disapproved by us.
We have many criticisms to make. Let
there be no misunderstanding on that
score. But there is the reality of the situa-
tion. You have to shape your diplomacy
not out of anger, nor for the sake of elec-
tion propaganda. I say this thing because
Shri Krishna Ballab Sahay, an ex. Chief
Minister, said the other day that we ar¢
earrying on agitations—the samyukta
Socialist Party, the Communist Party and
other—because we want to help China and
Pakistan. Therefore do not use it for poli-
tical propaganda purposes, The Chinese
position is incorrect. The Chinese posture
is wrong. China’s present state of relations
with Pakistan does not help gither peace
or other better causes in the world. It cer-
tainly does not help India-Pakistan rela-
tions, nor the relations among the neigh-
bours including China. But then we should
adopt a positive attitude. The Colombo
proposals have been therc for 3% years
now and China, in our view, should have
accepted the Colombo proposals. We said
it then and I say it now. But let us not
doggedly cling to one proposal as if taat
is the last word. Well, if the other party
has not done it, does it mean that by its
not doing so we should be precluded from
aoing anything ? No. Therefore I say that
you explore possibilities of negotiations
with China directly, or through f{riendly
powers. How to do it, it is for the Gov-
ernment to decide on and proceed, But
the suggestion that exchange of Ambassa-
dors should take place is a constructive
suggestion, and it has been made by Mr.
R. K. Nehru who was the Secretary-
General in the External Affairs Ministry.
Dr. Sapru suggested it and others also
have suggested it. We can appoint our
ambassador and force also China to
appoint their ambassador. If they do not,
they will be put in the wrong. Once we
appoint our ambassador there we can seek
ways of discussion, avenues of discussions
and negotiations. This process should be
started. After all, our line is one of peace-
ful settlement of questions. Our line is not
one of war. Qur line is not one of living
in tension which involves so much expen-
diture and so on. Therefore, nothing will
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be lost by our making the effort in order
to explore the possibilities and so on, for
peaceful settlement with China, directly
or otherwise, through friendly powers. On
the contrary, I think it will enhance our

. prestige in the world and that is also very

important. It is important because world
opinion does count, China, and no coun-
try for that matter, can for any length of
time indefinitely ignore world opinion.
Therefore, the initiative must come. I am
talking of our Government, because I can
only advise this Government. The Chinese
Government, as I said, should have accept-
ed the Colombo Proposals and I should be
happy if they accept them even now.
But if they do not accepted, let us not be
precluded from initiating other processes
which might start negotiations, healthy
negotiations between these two countries.
That is what I would like to say.

Tue DEPUTY CHAIRMAN : Mr.
Gupta, you should finish now.
Surt BHUPESH GUPTA: 1 am just

finishing Madam, There is another sugges-
tion that I would like to make. You have
offered a no war pact to Pakistan. Why
not offer a no war pact to China unila-
terally ? You offer it and let us see how
they behave. Again you will not lose any-
thing. Certainly you will not go to war in
order to settle the dispute with China.
Neither the Constitution nor your policy
says that. What is the harm ?

SHRI N. SRI RAMA REDDY (Mysore) :
First ask them to vacate the land which
they have occupied illegally by force.

Surt BHUPESH GUPTA : If you say
you will get them vacated by war, then
I can understand it. No, you will not. And
Pakistan has not occupied areas in Kask-
mir legally. It is also there illegally, So
don't you go into deep waters, you will
be in trouble. T say, it is this discrimina-
tory approach which makes your position
difficult and you are misunderstood. You
say that we have some ideological war with
China. What ideological war ?

SHRI HAYATULLAH ANSARI (Uttar
Pradesh) : Officially China has never said
it is at war with India.
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suri BHUPESH GUPTA : The hon.
Member understands neither war nor

peace That is the trouble with him.

Tue DEPUTY CHAIRMANK: Mr,
Bhupesh Gupta, you will have to finish
now in two minutes. I cannot allow more
time. There are many more to speak and
you have taken more than your time.
T will

Surt BHUPESH GUPTA : just

finish.

Syri M. GOVINDA REDDY : He is an
aggressor on the time of others.

SHrt BHUPESH GUPTA ; Therefore, 1
make this suggestion. I know the implica-
tions and I am not unconscious of it. But

1 think that will put you in a better posi- |

tion and provide you with better force in
the context of relations between these
neighbouring countries. That is why I have
made these suggestions.

As far as Indonesia is concerned, well, T
do not talk much about the present Gov-
ernment. The present Government there is
an utterly reactionary Government. It has
slaughtered 200,000 communists and demo-
crats and 60,000 were killed in one island
alone—Bali, It is a Government based on
religious  fanaticism. Please wnderstand
that. You say you are a secular country
and that your Government is a secular one,
that you are a secular State, You criticise
Pakistan for not pursuing “Secularism.
But here is the regime in Indonesia which
is thriving on religious fanaticism which
has been so roused against the communist,
democratic and other forces in Indonesia.
They slaughtered 200,000 communists and
others. Something has been published, it
seems. Well, for any party it will be a
serious matter, T have given the figure.
They had published it as 100000. But it is
much more may be 300,000 if you take
those killed in the Bali island. Therefore,
I say vou should be careful.

Finally, as far as the atom bomb is
concerned, T think the Government, should
be a little careful. It is a good policy of
the Government when they say they will
not manufacture the atom bomb, and I am
glad that the new Chairman of the Atomic
Energy Commission, Dr. Sarabhai—a great
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name—has also said the same thing and
has made a similar statement. But the
Government always gives the impression
as if it is considering the manufacture of
the atom bomb.

Suri B, K. P. SINHA: Why not?

Suri BHUPESH GUPTA : You cannot
run with the hare and hunt with the hound.
You are a loyal signatory to the Moscow
partial test-ban treaty, signed three years
ago. At the same time you would say you
are considering and examining the ques-
tion of manufacturing the atom bomb,
How can that be? Your statement must
be categorical. The atom bomb is not a
defence weapon at all and it has no mean-
ing in the Indian context except for the
sake of prestige. And I do not know what
kind of prestige we will be earning by
spending so much money. Anyway we can-
not easily be an atomic power and let us
not be led away by our fear of the
power of China, Tt is not easy even for
China to become a nuclear power. It re-
quires a strong industrial base and so on.
The explosion of a nuclear device does not
mean it has become a nuclear power.
Therefore, in unnecessary haste we should
not behave in this manner, and create the
impression that we may in future enter the
nuclear race and give up the opposition
to nuclear tests and this test-Ban treaty,

Madam. T am just finishing. Before I sit
down I only want to say this, that the Ex-
ternal Affairs Ministry has lost all direc-
tion. Tt is led by pressures and counter-
pressures, more by pressures than by coun-
ter-pressures, I would say, begause they
would not listen to what we say here. Other-
wise we would have brought counter-pres-
sure. It is led by pressures. Tts Secretaries
are guided too much by America. T know
for a fact that there are people in the
External Affairs Ministry and in the Prime
Minister’® Cabinet who maintain direct
contacts with Washington and take briefs
from them.

AN HoN. MEMBER : No, no.

Sur1 BHUPESH GUPTA . Some day I
would like to divulge this in this House.
1 will not name anybody now. That is the
reason why America is full of praise for
this change in our foreign policy that is
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taking place, They want to emasculate
India’s foreign policy. They know it is not
easy to drive India into the imperialists’
camp. Therefore, their policy today is to
silence India on Vietnam, to make her iden-
tify herself with the Vietnam war and
supply equipment and other things. They do
not want India to remain firmly an anti-

colonial and anti-imperialist power. But
Madam Deputy Chairman, 1 want this
Government to remember that if they

give up their anti-colonial, anti-imperialist
policy, and take to this line, India’s name
will be in the mud in world affairs and
those who are our genuine friends will
become suspicious and sceptical about us
and they will not help us.

THe DEPUTY CHAIRMAN : You have
to finish now. Dr. Anup Singh.

Surt BHUPESH GUPTA : Therefore, I
say this Government has to stick to its
strong policy of non-alignment and anti-
colonialism and anti-imperialism and take
a firm stand on the question of Vietnam
and support the brave Vietnamese people
who are the pride of all Asian people to-
day.

Dr. ANUP SINGH (Punjab) : Madam
Deputy Chairman, I am painfully cons-
cious of the fact that I am following Shri
Bhupesh Gupta and 1 have been put not
in a very happy position. But I would
leave it to the hon. Minister of External
Aflairs to deal with him in his own quiet,
inimitable way. But this I would like to
say about the last two speeches from the
Opposition. If you were to put them to-
gether and try to draw inferences and con-
clusions, then that will be the best vindi-
cation of the policy that the Government
of India has been pursuing.

Prof. Ruthnaswamy said about the ques-
tion of Vietnam, that once you accept
war with all its implications and details,
then the rest follows. So why interfere ?
And Mr. Bhupesh Gupta said that we have
not done anything. About Vietnam I will
say something in a moment. Now about
the German question. The learned profes-
sor said that once you withdraw the
Russian troops, the two Germanys will
anutomatically and spontaneously just come
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together and there will be an end of this
greatly vexed problem. Mr. Gupta on the
other hand says that we have been drifting,
that we have not recognised the realities of
the two Germanys, that we have not re-
commended the admission of East Germany
into the United Nations, and so on and so
forth. So each one is contradicting the
other,

Now, I would like to say one or two
things which T had in mind before I heard
Mr. Gupta and the learned professor.
Listening to the speeches of the Opposition
I had the feeling that according fo them
the foreign policy of any country is some-
thing that can be improvised and discarded
any time you find it inconvenient. The
basic fact about the foreign policy of India,
and for that matter any country, is it is a
combination; it is a legacy of the past,
your habits, your culture, your political
and economic set-up and institutions plus
the compulsion of the circumstances that
you have to meet on different occasions.
You cannot improvise it but an impression
is being created—at least in my mind—
that, according to Mr. Bhupesh Gupta, we
have abandoned our foreign policy, we
have drifted away, we are not left with
anything, that we do not hear the voice
of the late Prime Minister and so on. I
am sorry I cannot share that broad genera-
lisation. What are the facts ? The foreign
palicy of India, if I were to simplify it,
was made up of three or four essential
ingredients, world peace and of course the
security of India, non-alignment, opposi-
tion to military blocs and aliances, opposi-
tion to nuclear weapons, and opposition to
racial discrimination. I would like Mr.
Bhupesh Gupta, for that matter anybody
from the Opposition, to cite one single
example during the last 15 or 18 years
where the Government of India deviated
even slightly from these basic principles.

Suri BHUPESH GUPTA : Your Prime
Minister went to the U.S.A. and signed a
joint communique with President Johnson
accepting the policy of containment of
Communism  All the previous six joint
communiques with the United States of
America never said such a thing.

Surt ARJUN ARORA : Did you ex-
pect her to go to the United States and
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accept the doctrine of expansion of Com-
munism ?

Surt BHUPESH GUPTA : No, no; I
d1d not expect that but

Tue DEPUTY CHAIRMAN : Order,
order., Please continue, Mr. Anup Singh.
No dialogues.

Suri BHUPESH GUPTA: . . . the
trouble is she

Dr. ANUP SINGH : Please, Mr. Gupta,
I did not interfere when you were speak-
ing.

Surt BHUPESH GUPTA : You asked a
question and T replied.

Dr. ANUP SINGH: I am perfectly
willing to concede that there may have
been some difference in the emphasis here
and there and no policy in its implemen-
tation is based on immutable laws of
nature. Sometimes there is a change in
the wording; sometimes a word may not
be very palatable to Mr. Gupta. I per-
sonally wish one could avoid some of
these words like reactionary. Mr. Gupta
got up and referred to the speech of Dr.
Gopal Singh as a reactionary speech.
Reactionary speech, reactionary imperia-
lism, these words have become so com-
mon that I think they have lost their
original meaning. When the Chinese
Government can call the Russians Ameri-
can stooges what can we expect? There-
fore we should not feel even slightly irri-
tated when they call us names.

Now to take some of the issues which
are paramount today, let us take Vietnam.
Now, it is very easy to denounce, it is
very easy to fulminate but it is far more
difficult to offer a solution. I do not think
there is anybody in this country or there
has been any statesman from this Govern-
ment condoning the aggression in Vietnam.
We have said that a military solution is no
solution; there can be only a political solu-
tion through negotiations. Much has been
made of the fact that we have toned down
and we are asking for a Geneva type of
conference,

Sur1t BHUPESH GUPTA : What is a
Geneva type of conference ?
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Dr. ANUP SINGH : I think the Ilate
Prime Minister, Jawaharlal Nehru, pleaded
more than twenty times for a Geneva type
of conference. 1 do not have to go into
details. This Government has not deviated
from that. I am not sure whether Mr.
Bhupesh Gupta has offered any solution
except to say that the American troops
should withdraw bag and baggage and then
and then alone can thete be any solution.
Now I am personally in favour of it; let
me make it very clear but let us be rea-
listic. I was in America not very long
ago and I have come back with the feeling
that the American people by and large are
very critical of the present policy of Presi-
dent Johnson. I attended some of the
hearings before the Fulbright Committee;
there again I came with the impression
that the critics of the Government had a
better case than the spokesmen for the
Governmeat. But when you talk to the
average American, his attitude is that
rather unfortunately they have got involved
into this mess, that there is no way out and
that somebody should come along with a
formula which is reasonable and which is
acceptable to all the parties. When they
say all the parties, of course you can
immediately say that the American people
have not business there. That is perfectly
true but you must take the political and
the military situation as it obtains today.
How it was brought about, what are the
factors, all that is pertinent but you should
recognise the unpleasant reality today that
the Americans are there for good or for
bad. What is the solution? 1 must
honestly confess that when President
Johnson sent his emissaries abroad, T was
convinced—maybe he has some mental
reservations—that the American people in
an overwhelming majority were perfectly
sincere in trying to find a way out but
there was no response. You can say that
the North Vietnamese would like to see
the Americans get out first bag and bag-
gage and then and then alone will they
talk but you must also recognise that the
Americans have come down. The Ameri-
cans have said that they are perfectly
willing to come to the table without any
pre-conditions. At least that is what they
have said. Secondly they have also said
that they are willing to have the participa-
tion of the Liberation Front. These are
two things which they never accepted
before. What I am trying to suggest is—
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I am not trying to vindicate or justify
American presence there or their action—
that from the practical point of view the
American Administration, the American
people. are slowly and slowly reconciled
to the fact that they cannot have their
wav. Negotiation or any amicable solu-
tion means give and take and if we can
kelp in that I think we will be doing a
great service. As for the proposals of the
Prime Minister it is true that they did not
evoke that much response that was perhaps
expected. [ also feel that perhaps may be
thére was no sounding of the other Powers,
or it was not adequate enough; perhaps
we did not prepare the ground. I do not
know what transpired but the proposals
in themselves are reasonable. They do
not become unreasonable merely because
the American people have reacted favour-
ably to them. That is not the test. I think
they are reasonable and if the Prime
Minister has been able to dramatize the
issue, to pinpoint the issue, that bombing
must stop first and other things should
follow, I think she has done a greai ser-
vice. But if you want to say that it is a
failure, T am perfectly willing to say, if it
is a failure it is a splendid failure, as Lloyd
George once said about Woodrow Wilson’s
fourteen points. On this Vietnamese issue
I think the Indian Government’s stand has
been consistent. There has been no devia-
tion from the basic principle and the basic
policy.

Ag for Pakistan and China, Madam
Deputy Chairman, enough has been said
but T would like to invite the attention of
the Members of this House—I have done
it once before but I think it is worth re-
peating—to an essay written by Bertrand
Russell way back in 1924 or 1925 called
Chinese Character. And Bertrand Russell
then was the Head of the Philosophy
Department of the Peking University. It
is not a very long essay but I just want
to refer to one or two lines from it. It
says that the gravest issue with the Chinese
can be settled over a cup of tea. When I
brought this to the attention of the late
Prime Minister he smiled and said, we will
send them some tea. Then Bertrand
Russell gces on giving the pood and bad
points of the Chinese and ultimately he
says—I] am speaking from memory and
mind you this was in 1924 some 40 years
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bach—that the Chinese people are emo-
tional by nature. If a demogogue or an
ideology were to seize hold of their hearts
and minds, they might constitute the gra-
vest danger to world peace. This was his
philosophical observation in 1924. 1 feel
that we should keep the door of negotia-
tions open. We should explore every possi-
bility of coming to some kind of under-
standing with the Chinese. Dr. Sapru has
many times repeated the dialogue. It takes
more than one person to engage in some
kind of talk. The Indian mind has not
been closed. They have rejected the
Colombo proposals. Nobody else has
offered any plan. I leave it to Mr. Gupta.
Perhaps some other formula should be
tried. At the same time, T think we should
be very careful and not be complacent once
again and slip back into that “Bhai-Bhai”
business. I am reminded of an observa-
tion that Bernard Shaw once made in his

typical, characteristic mood. He was
offering some amendments to the Com-
mandments and one of them was: “Do
not treat thy neighbour as thyself. His
temperament may be different.” The

Chinese temperament today is very diffe-
rent. They are in a mood to crusade,
trying to recreate the world in their own
image. I think that everything should be
done to strengthen our forces. I am not
talking about the atom bomb, because there
is no time. I personally think that we have
not gone into it fully. We do not have
enough information. 1 would be in favour
of appointing a commission or committee
to look into this problem from the econo-
mic. from the military, from the political,
from the psychological, all points of view.

AN Hon, MEMBER : And moral point
of view.

Dr. ANUP SINGH : From the moral
point of view also. About Pakistan we
are in the same situation again.

Finally, 1 feel that if we continue the
course that we adopted—not as a matter
of impulse, but as a matter of calculated
policy-—which is consistent with our past
traditions, consisient with our best national
interests, steadfastly, calling a spade a
spade, but not depending merely upon
denunciations as the solution of any pro-
blem, problems are too complex and not
susceptible to easy solutions
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Surt BHUPESH GUPTA : Let there be
a secret session and let them say there that
America has committed aggression.

Dr. ANUP SINGH : 1 think perhaps
that will satisfy you, but that will not . ..

Surt PHUPESH GUPTA: Will they
say it 7 Even then they will not say it.

Dr. ANUP SINGH : Mr. Gupta will
derive merely emotional satisfaction if the
Government were to say that the Ameri-
cans were aggressors. But I would like to
remind him that he had eulogised consis-
tently the stand taken by our late Prime
Minister. He must also remember that
he never tried to use the word ‘aggressor’.
In fact, if you read his speeches—I am
speaking from memory—you will find
that he was not used to calling somebody
as aggressor. It does not solve the prob-
lem.

Sym1 BHUPESH GUPTA : All right.

Dr. ANUP SINGH : Let us offer a solu-
tion.

SHRI BHUPESH GUPTA : All right.
Let them repeat the same statement which
they made in 1958. Will they do it?

DrR. ANUP SINGH : It is a ‘Mantra’
that you must repeat. Did the Communist
Party for that matter—I will not enter
into any ideological argument

Surt BHUPESH GUPTA: Is it a
‘Mantra’ that you must repeat the Ameri-
can policy ?

Dr. ANUP SINGH : No, no. I do not
know whether Mr. Gupta is aware that |
have criticised American policies in Parlia-
ment and outside, perhaps more than any-
body else and I feel that they are on the
wrong track. They are absolutely on the
wrong track, because wherever there is
trouble they think they are containing
communism. I think the policy has failed.
(Interruption) But that is neither here
nor there. To repeat what you said in 1958
does not solve any problem, because the
situation changes

(Interruptions)

Tae DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta, you must listen to him
now. You have had your say.
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Dr. ANUP SINGH: I should have
thought that Mr. Bhupesh Gupta knows
that the sitvation changes and the world
sifuation also changes. Finally, I am
saying this in all seriousness, the real
{rouble with the Opposition is that they
are too small and divided

Suri BHUPESH GUPTA : We are con-
scious of it.

Dr. ANUP SINGH : If some of the
Members of the Congress—] am making
the suggestion in all seriousness—will
voluntarily abdicate their places and join
the Opposition, and send those people who
are considered to be very conservative and
reactionary, that will restore some balance
and sanity in the Opposition.

Thank you,

Diwan CHAMAN LALL: Madam
Deputy Chairman, I am grateful to you
for giving me this opportunity, but as I
have very little time before me, what I
intend to do is te confine myself almost
entirely to the question of Vietnam. My
friend, Mr. Bhupesh Gupta, gave a chal-
lenge to my hon. friend, the Foreign Minis-
ter, and he asked: Is he prepared to
repeat the joint statement issued at the
time when Dr. Ho Chi Minh came to
India? May I read out to him from his
own pamphlet, the statement that is con-
tained at page 25 of his pamphlet :

“The joint statement of the two leaders
emphasised peace in Vietnam on the
basis of the fulfilment of the Geneva
Agreement on Vietnam.”

Is that what the Government of India
has said ?

Surt BHUPESH GUPTA :
trouble with my hon. friend.

That is the

Diwan CHAMAN LALL : Is that what
the Government has said? 1 want to
know if Mr. Bhupesh Gupta denies his own
words ?  (Interruption) Now, let him
have a little patience. He had made one
of the most angry speeches that I have
had the pleasure of hearing from him on
the floor of this House. Mr. Dahyabhai
Patel also made a very angry speech, but
it was nothing compared with the speech
that was made by Mr. Bhupesh Gupta.
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Now, is he piepared to accept this state-
ment ? The statement has been made re-
peatedly by the Government of India and
I am quite certain that my hon. friend, the
Foreign Minister, will repeat the statment
once again. This is the statement :

“On the basis of fulfilment of the
Geneva Agreement on Vietnam.”

Now, there is another statement also in
the joint statement that was issued by Pan-
dit Jawaharlal Nehru and Dr. Ho Chi
Minh :

“The President and the Prime Minis-
ter agreed that colonialism and forcible
occupation or domination of national
territories by foreign powers have no
place in the world today.”

Is there any objection to my hon. friend
repeating this particular statement ? None
whatsoever. I repeat it

Surt BHUPESH GUPTA : Ask him.

Diwan CHAMAN LALL : [ repeat it
on behalf of the Congress Party and I am
quite certain that my hon. friend

Surt BHUPESH GUPTA : About that,
will they say it that there are no other
foreign powers there ?

Diwan CHAMAN LALL: This was
said by the Prime Minister of India, Pandit
Jawaharlal Nehru, and I am quite certain
that my hon. friend, the Foreign Minister,
who is sitting there now, listening to your
speech and to my speech, will corroborate
every word of what Pandit Jawaharlal
Nehru said in regard to this matter. I
repeat it on behalf of the Congress Party.
I repeat it not only on behalf of the Con-
gress Party, but T repeat it on behalf of
the Government .

Surt BHUPESH GUPTA : Let him say.

Diwan CHAMAN LALL : He will say
it because he has shaken his head in con-
sent of this.

Surt PHUPESH GUPTA : Shaken his
head ?

Diwan CHAMAN LALL: Of course,
he has.

[RAJYA SABHA ]
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Suri BHUPESH GUPTA : 1 do not
know. There is nothing in parliamentary
procedure about shaking one’s head. First
of all, you do not know what that head
contains and how it shakes. You must look
around.

DiwaNn CHAMAN LALL : Mr. Bhupesh
Gupta is a little more insulting than I
thought that he would be. He is talking
something about things inside the head.

BHUPESH GUPTA: Nobody

SHRI
knows.

Diwan CHAMAN LALL : My dear Mr.
Bhupesh Gupta, you may not have any-
thing in your head, but other people do
possess something in their head. Then,
they expressed deep sympathy for all
people struggling for independence and
sovercignty, Is there anything objection-
able in this? I repeat the statement on
behalf of the Members here present now
in the Congress Party, because that is our

policy. Is it or is it mot our policy ?
Hon, MEMBERS : It is, it is our
policy.
Diwan CHAMAN LALL: Of course

it is our policy.

Surni BHUPESH GUPTA : Nobody says
yes.

Diwan CHAMAN LALL: You un-
fortunately are so deaf that you cannot

hear, They were glad that a_number of
countries in Asia and Africa had achieved

independence. We are all glad that they
have achieved their independence. Per-
haps my hon. friend wanted the indepen-
dence that has been achieved by these
countries in Asia and Africa to be of the
type that the Chinese Communists want.
That is what probably he wanted.

Surt BHUPESH GUPTA : 1 did not

want that, If you say this thing, T will
say dirty things. Why do you bring in
China ?

(Interruption)

Diwan CHAMAN LALL: My hon.
fiiend is a bit too sensitive, but when it
comes to him, he can abuse the Foreign
Minister to his heart’s content, he can say
the hatdest  thiigs about the Foreign
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Minister, he can say the hardest things
about the Congress Party. But when it

comes to a word or two being said against
him, he rises up in wrath against the Con-
gress Party.

Suri BHUPESH GUPTA : Why has he
mentioned China ?

Tue DERPUTY CHAIRMAN : You con-
tinue your arguments,

DiwaNn CHAMAN LALL: I have ac-
cepted the challenge that Mr. Bhupesh
Gupta gave me. I have read out from his
own pamphlet the joint statement that was
made by Prime Minister Nelru and by
Dr. Ho Chi-minh., Now having read that
statement, having corroborated that state-
ment on behalf of the Congress Party, may
I congratulate the hon. Foreign Minister
for the Statement that he has made about
Vietnam, and this is what he said. Un-
fortunately, Mr, Bhupesh Gupta was un-
able to hear the words because he is deaf,
physically deaf. This is what the Foreign
Minister said : “We are in touch with
friendly countries so that Vietnam is left
to decide its future without outside inter-
ference”. Is that his policy or not? Of
course it is his policy.

Suri BHUPESH GUPTA : When aggres-
sion is going on, you would say that we
are in touch with other countries in order
to get American troops expelled from
Vietnam. Is this your idea of Kkeeping
world peace ?

Drwan CHAMAN LALL : Mr. Bhupesh
Gupta can draw his own conclusion in
regard to this particular matter as to
whether the statement made by the Foreign
Minister—*so that Vietnam is left to de-
cide its future without outside inter-
ference”—means or does not mean the
withdrawal of American troops.

Sur1 BHUPESH GUPTA :
is going on

Aggression

DiwaNn CHAMAN LALL: It does not
mean not withdrawing their troops.

Surt BHUPESH GUPTA : May I ask
him

Tue DEPUTY CHAIRMAN : There
should be no interruptions.
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Diwan CHAMAN LALL : We applaud
the wisdom of the Foreign Minister in
making the statement.

Tus DEPUTY CHAIRMAN: Mr.
Bhupesh Gupta is able to hear every word

you say. You speak on the international
situation. Give up comments on what you
have read.

Drwan CHAMAN LALL : Madam, may
1 refer to Mr. A. D. Mani for a minute ?
Since my friend, Mr. Bhupesh Gupta, is
so very sensitive, I would confine myself
to Mr. A. D. Mani,

Ser1 BHUPESH GUPTA: Do vyou
mean to say that he is insensitive ?

Diwan CHAMAN LALL : I interrupted
my friend, Mr. Mani, and asked him how
he knew

Tue DEPUTY CHAIRMAN:
must address the Chair.

Diway CHAMAN LALL: Madam,
whether I have turned this side or whether
T have turned that side or whether I have
turned my back, I am addressing you.

You

Surt BHUPESH GUPTA : Hind is not
the right side.

Diwan CHAMAN LALL: Y do hope
that Mr. Bhupesh Gupta will certainly have
some hind sight if he does not possess fore
sight.

Suri BHUPESH GUPTA : Then I will
not Jook at you.

Diwan CHAMAN LALL: May I ask
Mr. Mani whether he had the authority of
the United States Government when he
said that the United States Government
did not mean imperialism in Vietnam ? I
want to remind him of the ‘New York
Times’ which in the year 1950, as long ago
as 1950, said :

“In the North are exportable (in,
tungsten, manganese, coal, lumber and
rice; rubber, tea, pepper and hides. Even
before World War II Indo-China yicld-
ed dividends estimated at 300 million
dollars per year”.

Again :
“Our own State Department told us
what this war is about as clearly as any-
one could wish, only one year later”.
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President Eisenhower ijust after he was
elected—

Surt BHUPESH GUPTA : Is that in

the pamphlet ?

DiwaN CHAMAN LALL: I will ask
my friend, Mr. Bhupesh Gupta, to lisien
carefully to what I am saying.

Suri BHUPESH GUPTA : 1 have
written this there, so I need not listen.

DiwaN CHAMAN LALL: If you have
written this in your pamphlet, then you
know perfectly well what it is all about.
Then you can appreciate this a little
better. President Eisenhower said:

“Now let us assume we lost Indo-
China. If Indo-China goes, the tin and
tungsten we so greatly value would
cease coming. We are after the cheapest
way to prevent the occurrence of some-
thing terrible 2

What is that something terrible *—

“ . . . the loss of our ability to
get what we want from the riches of the
Indo-China territory and from South
East Asia”,

This is what President Risenhower sald
soon after his election. This is the reason
why the American troops are now In
Vietnam, not the reason given by some-
body else. The reason is that they are
wanting the riches of South Vietnam, they
want the riches of these countries.

AN. Hon. MEMBER : By honest (rade.

Diwan CHAMAN LALL: Imperialist
trade, it is not honest trade. Imperialism
does not work for honesty. We people
have had the rule of an imperialist power
here in India, and what is the result ?

Suri A. D. MANI: The point is this.
The classic definition of imperislism is to
exercise political control over a territory
for making ill benefits. These quotations
which he has read out refer to the desire
of the United States to see that Indo-
China, as it was called at one time, fs
open to the free world for purchase of
goods on ordinary trade and commercial
terms. This is not imperialism.

[ RAJYA SABHA]
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Diwan CHAMAN LALL : That is my
friend, Mr. Mani’s understanding of it.
The unfortunate trouble is that he is so
completely ignorant of this issue, the
ordinary background of this issue, that he
does not realise that there is a war going
on in Vietnam, one in which three hundred
thousand American trocps are involved, and
possibly by the end of this year about one
million soldiers will be involved in the
fighting in Vietnam. How is this fighting
in Vietnam going to give free trade to that
country ? Can he tell me how free trade
is going to arise in Vietnam and be effec-
tive? I am sure that my hon. friend has
not thought of it. The trouble with my
hon. friend is that he is so completely
ignorant of these issves. May I say that
Eisenhowever (Interruptions) The

trouble with my hon. friend is that he is
completely ignorant of these issues. He

has not even read Eisenhower’s book.
One book he has written recently. If we
read Eisenhower’s book, on page 372 he
says :

“I have never talked or corresponded
with a person knowledgeable in Indo-
China affairs who did not agree that,
had elections been held at the time of
the fighting, possibly 80 per cent of the
population would have voted for the
Communist Ho Chi-Minh as their leader.
The mass of the population supported
the enemy.”

This is what Eisenhower says in his own
book, a book that he has recently written
and it is on page 372, if my hon. friend
would care to read it.

Suri ARJUN ARORA: You preseat
him with a copy of the book.

Suri BHUPESH GUPTA : But he does
not go as far as that.

Diwan CHAMAN LALL : He does not
read it. May I also ask Shri Mani and
others who are involved in thig matter . .

Surt A, D. MANI : Not involved.

Drwan CHAMAN LALL : We are all
involved in this debate. May I ask them
to read the 1954 Geneva Agreement on
Vietnam ? Has he ever read that? I do
not think so.

SHRI A. D. MANI: Yes.
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Diwan CHAMAN LALL : He says, ves.
But I do not believe it because if he had
read that, he would have seen that one of
the first items in that agreement is that
there should be npeither military bases
nor should military troops mnor military
armaments be sent there.

Suri DAHYABHAI V. PATEL: Only
infiltrators.

Diwan CHAMAN LALL: My hon.
friend talks about infiltrators. Out of the
22 people who were captured who were
supposed to be North Vietnamese infiltra-
tors, 18 were found to be Sonth Vietna-
mese; about two, they did not know where
they came from

Suri A. D. MANI: How do you know
all these things ?

Diwan CHAMAN LALL: How do 1
know ? If only my hon. friend reads the
material that is available to him and to me,
he will be able to find out

Sumi A. D. MANI : Where ?

Drwan CHAMAN LALL : May I draw
his attention to the Geneva Agreement ?
Now, the first part deals with the Confe-
rence which was attended by certain coun-
tries, the Democratic Republic of Vietnam,
Cambodia, Laos, the Soviet Union, the
Peoples Republic of China, France, the
United Kingdom, the United States and
the Government of Bao Dai. Secondly,
the Conference ended on the 20th July,
1954. (Interruptions) with the signing of
the Geneva Agreement. It says—

“This agreement prohibits the intro-
duction into Vietnam of foreign troops
and military personnel, of weapons and
munitions. It bans the establishment
of all foreign military bases in Vietnam
and stipulates that the two zones of
Vietnam shall not become part of any
military alliance . . .

“The Geneva Agreement stipulates
that the two parties have the task of
ensuring that the zones

Tue DEPUTY CHAIRMAN : Are you
going to read the whole Agreement ?

Diwan CHAMAN LALL: No, I am
not going to read it fully.

[9 AUG. 19661
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Tae DEPUTY CHAIRMAN : You have
very little time left. Please come to the
point.

Surt A, D. MANI: Og a point of in-
formation . . .

DrwaN CHAMAN LALL : I have no
intention of reading the whole lot,

Tue DEPUTY CHAIRMAN : Give a
gist.

SHRI A. D. MANI : Will the hon. Mem-
ber yield for a moment ?

Diwan CHAMAN LALL : 1t says:

“ . the two parties have the
task of ensuring that the zomes alloited
to them are not used for the resumption
of hostilities or in the service of an
aggressive policy.”

The United States was part and parcel
of this Agreement. They signed this
Agreement.

Suri BHUPESH GUPTA : No, no. The
United States was not a signatory.

Diwan CHAMAN LALL: My hon.
friends are quite mistaken, If they only
Jook at the text of the statement made by
Under Secretary, Walter B. Smith, at the
concluding Indo-China Plenary Session at
Geneva on July 21, they will find that he
has stated :

“In the case of nations now divided
against their will, we shall coatinue to
seek to achieve unity, through free elec-
tions supervised by the United Nations
to insure that they are conducted fairly.”

Sumr DAHYABHAJ V. PATEL : Like
Berlin.

Dwan CHAMAN LALL: It
says ¢

turther

.«

. the United States reiterates
its traditional position that peoples are
entitled to determine their own future
and that it will not join in an arrange-
ment which would hinder this. Nothing
in its declaration just made is intended
to or does indicate any departure from
this traditional position,
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“We share the hope that the agree-
ments will permit Combodia, laos and
Vietnam to play their part, in full inde-
pendence and sovereignty, in the peace-
ful community of nations, and will
enable the peoples of that area to
determine their own future.”

It is exactly what my hon. friend, the
Minister of External Affairs, said only
yesterday, that is to say, to enable them
to determine their own future.

SHRI A. D. MANI : There is a book, a
pamphlet, on American administration in
Vietnam by Shri Bhupesh Gupta. There
is no reference there to these quotations of
President Eisenhower which he read just
now. Am I to understand that he also is
ignorant of this fact ?

T DEPUTY CHAIRMAN : He has
given you the page number of President
Eisenhower’s book.

Diwan CHAMAN LALL : I am sorry
that I was interrupted in regard- to this
particular, very serious matter. I would
like you to remember that there are some
people sitting here in the Opposition, parti-
cularfly Prof. Ruthnaswamy who himself

sits in the corner, who talked about :

Little Jack Horner
Sat in a corner

Eating a Christmas Pie;

He put in his thumb
And pulled out a plum

And said : What a bad boy am I?

Suri M. RUTHNASWAMY : What a
good boy am I ?

AN. Hon. MEMBER : It is all foreign
to the debate.

Diwan CHAMAN LALL: My hon.
friend thinks that Vietnam is foreign to
the debate. Vietnam is the crux of this

[ RATYA SABHA ]
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debate, Madam, and I entirely, cent per
cent, agree with the Minister of External
Affairs and with Shri Bhupesh Gupta in
regard to the statement that I just now
read out, in regard to the joint statement
issued when Dr, Ho Chi-minh visited India
and it was supported by the Minister of
External Affairs.

Surt LOKANATH MISRA : Shri Bhu-
pesh Gupta does not agree with you on

one point. You said that the United
States Government
Diwan CHAMAN LALL: Will you

please sit down ? The rules of this House
do not permit a Member to get up and

interrupt another Member who does not
give way.
Surt LOKANATH MISRA : I thought

you had the courtesy to sit down when I
got up.

Tue DEPUTY CHAIRMAN :
wind up.

Please

Diwan CHAMAN LALL~: Madam, my
hon. friend interrupted me. I do not know
what he wants to say. But if he wants to
say anything, I will give in.

SHr1 LOKANATH MISRA : There is a
contradiction between you and Shri
Bhupesh Gupta. You said that you sup-
ported fully

(Interruptions)

Snrt BHUPESH GUPTA: It is the
Swatantra line.

Surt LOKANATH MISRA : Shri Bbu-
pesh Gupta contradicted your statement
when you said that the United States Gov-
ernment was a signatory to the Geneva

Agreement. He says that it was not a
signatory.
Surit BHUPESH GUPTA : What bhe

saild is quite rightt The United States
wanted to participate in the Geneva Con-
ference and therein Mr, Walter B. Smith
was present and at the conclusion made a
separate declaration on behalf of the
Government of the United States which
my hon. friend has very rightly and rele-
vently read. )
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Drwan CHAMAN LALL: My hon.
friend who interrupted me just now wanted
me to sit down. I do not know what the
interruption was about. But I think he
was rightly dealt with by Shri Bhupesh
Gupta. I had a lot more to say about this
matter.

May 1 support the amendment moved by
Shri Karmarkar supporting the foreign

policy ?
5 rM.
Tee DEPUTY CHAIRMAN: I may
here inform the House that the Minister

of External Affairs will give his reply to-
morrow.

Sert AKBAR ALI KHAN: How long
are we sitting, Madam ? Do we adjourn
after his speech ?

Tue DEPUTY CHAIRMAN : Yes, Mr.
Jagat Narain.

Wt W AW (99E) : dew
fecdt Jadlim, oot R T FY @
=g # wA fafreet agg Y ofg
AT TGN A a3 oz
& qrg oA fafaeex aga Y fagm
¥ gz o9 o 9ga § RO S
d-i7 ¥ fag @ o o= sy @Y
ol g, WK ST AR HATH Afeerw &
AT & 3 &Y greeT A § 1 famem
§ R e g1 R, @ W AR &
TR TEN & 5 o F a7 A
Wede gam § o gAR 9rEw fafieet
qiEa A AT FET & 7 I TF a0 9T Y
FEtRT A § 6 gl A1 ueee
qfedt #1 747 foee fAawaT g ? ag
fas 7@ JWT wiEdt @ B omewe
Y S AV SHTET ARGAY 1 AT
femmee dfea g & g9 § dfx @
9, g7 9g FUET FEW § ! @ 9@
T gATO TR qifedt R qeig
& FEA § T TR AT AT

[Tup Vice-CHAIRMAN (SHRt M. P. BHAR-
GAVA) in the Chair)

IR ITHT TER, ¥ TE JAT T

(9 AUG. 1966]
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QT o7 fF TR A 3 SaT a8 ST
T & e o waad s
AT 9T, S 99T IGF qT9 FRaAT ST
a7 S I F A g3gg A 98 9
AR freaa & a9 wgiwgr o off ?
qg UG T ATy g fF wraEy &
ART S AR QW F @y §—F &
et T Y g g s o @
¥ 987 W @Y 9, 379 agf ¥ P A8
et T 91— T AT Ao A
TR & ? Tt 1Y 3R ST g At
TEd 3 5 AT & @ 5w dm oW
ATTE FT d@HT gafad g9 g 4
f& oF A ®FR ¥ qEETEde aOF ¥
T AT FAq0R, T A Fw0Er AT A
EHAT it AN FT fZar & ag WAy
q = T | 98 a8 AT =gl & ©F
TR 92 1, fora s qesg< & aumw
famaal &t tF &3, araay 7 faen
faar ok a8 < ammEr g X
fsd Fg® R SR W St wt
R Sa% 9] R gurr afgw & g™
§ S 9T & 897 Giq T 9 f ag
FHTE ?

¥ 3@ A I g8 & 5 gl
ST A arfeEY § qr 98 @ fewfes
F s W g ? " o g 3w Afad
fr foeaa STgt 98 AR AT AT IR
YT A, FT LT QIS ST W HEH
i miT e T @A e
1 IgF AT AT | S Aer 4,
gz gram ar, foe o gardt A% AR
A & T Y oY | oot gre AT g ?
foeag 9 F qq § o IW F AR
ST IETERT F gy Sfewa o I @A
21 T & ST A 7 AT Fd AR
% arg faeram & 1 gy aees fah 9%
qET ¥ & & faerdy § afes A
AT 20 TR AT A1A T H
avy w5d 7 B oy § 1 STy )

-
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Afq & 9ud T} § IGF FHI | G 5
Ag T & 1 gAY T oo §
g% foar ar fF gw o9 20 &
TREAT T FT FATHT AGG A, AT
AT 6 A ATAT A TEATHT ATTH gl
faar | safed s@E S@ar g S
qrgar & & oY gard WA arfery
R, 98 @yl 9% FAAEG S 2 7

gaR & fafaeer @ & w3
A ¥ #gr 5 g areew adl, &
AR q3 FTO § | TAR ATeE AR &
T qF O &, gAR dTed AN &
A9 T3 98 g X AR IW F Ay
N IR qeF 98 § | gl aF qAl
F IETF g, W THEET A AR
Hterdt T St A, e aaeman fFoaat
# gAIR @RI FY FT gET § AW qRT
¥ T ZIAT & 1 IFTC ST AHT H TR
1 i fafrer =it w@erEEs
gidr, At &9 § uF A fgrgear g
Y qIaT R 99 F1 IR e s
qT | o S gl WX 9ER fafrex
2 Suw fergeant W & dle #t IEa
2, ST qE T I<A ATAT § GV AT &Y
AP AME AR TAG I AFT A
g Y fargrary 78 w® @

STgl q% AYTA FT AT §, TT HEEHT
WY S sma% gral § osewnm 9y
Y, AAF A A aAR g
#7 gfeq dgE Fr gF ey A o frad
SR Fg7 4T f Furer gAT<r eier Wwrg
2§ iR guTdr gy wRe arfedT 92
g =91 & | &% §, I w6 Sare
F W At o 8, 9feg F SuTE
agt A § AR T q9OT AT &
vt & & feregr , Y fo ostv 7 feger
AT Ea g, # @ fag Y 9% 98

e g, forest 9giv AT & qavfears

[RAJYA SABHA]

International Situation 2044

Fgt 7 PR JeeEE A0 & §Y
a3 =0 & | ST AL F FIRRAE<E
F UF Al O § S W TER -
“It would do indeed no good to read
too much in the increasing expression
of friendship between Nepal and China
but it would be equally wrong for her
to minimise the significance of Crown

Prince Birendra’s recent visit to Com-
munist China.”

¥ ot foar § 5 wew g & 9
AT T F BT ArE SR I A
Y 7S A | T AW FT TG 9T TG g
S CEECUIE G e i e
TmT frue fFar | R g9 TR AR
2, g & T ) 9% udar g
THF 9T & AT 399 ag Y feramr ]
fr gRR TrRER 99 fergew wd 4
a IR o R & f e &
aifeas | IEF Eicas Ao &
FEEl § oF IS qE A=y g R
Ig FFOT I i A ¥ A LA
% fo=aa & uF aniewa g A & gar
g fF T 98T SR =0 a<g &
g & | 9B aF qg FEAT & g
FEAFTT I AT H=9 §, T I Q@
3 & | TR g ag 2fF At ae S
fegeal @Y € 399 A QIR AF
fasr @ &) 9 a8 Fgqr o1 f5 g
fod @t ax A agr Afmw
R fegenfadl & &gt o AT N
ST AT § | ST gl & ana vie i,
T SR ¥, g ERA fafaes
arga ¥ o § Fgg-y A SdT g &)
foeer fomi S/ & Strerar @ oT A1
qH UF ATATT TLH AT THo To 79
fF7 gu ar ¥ §ra A § oS o
g TE AT SIAATT § T AT AT 1T
ae § T S9T AT YT I 9y
IAFT AET AT TAT T | F dANw TG
FTHRT FTH T% 7 | A4Y 9 i &
¥ g2 agf faw & fod smar &1 &7
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IqY q@T fF gu =gt a¢ a7 &9 FQ
g ? A a8 w'd o fr fegew &
St A agt Wy § faam st #Y
BIEHT, g9 AW qg7 I AALC qOH
TIX & AT Fgf A7 gHuT 9 fwaT
IR artae 7 @y & fad gare T8
¥ 1 ere g i <to wiqrer Tag o Y
TgHT qTEL FI {5 AT AR AT & AR
T oy gy & 5 o gH |l W
AT FY T 12 oAy AT § | g qE
FT graq FAEw gae 3w | o fgg-
eATAAT FT & | 9 gR sty faer o,
9 F9T 3T T%8 FI AT A@i At |
AR SN Y oaut § gg-a% &I@
T F AT ITET g 9T FE-aSl
M AF | AfFT e grerg ag g R
ST G AT FT yAATES 9 F
AT § | G IGAT 4T g FF ATTHT HIA
qifast w0 fagrer & sgi o s
W & AR ga) Wi A fegeamr e
a0 @y § 7 gafey W $yAr 98
2 o ferqearir gaR 3 7 @Y € &
TET T ATIH & F19 @ @ & AT T8, g
1Y Y JGAT AT(GT | THY &Y 1T FoT
AT ¥ SFITSAT T 9 § 6 Ay
GRA qrfaEt FTATE g5 M Ag !
aff ot o aaT T @ g @i fow aw
& gaR qeF! | fgrgeanfagt & a1q 9%
Brar str gr & va¥ " ggar § fr
ATHN FRA arfadt faega aremaams

g

fTar F AT 97 AR @Y § &}
g1 AT IASTAT AT I1q & qga-¥ ART
WY E | 97 a9 7T I FgAT & o o7
& agt I gHAT aqT FNAAT a1 FHAfES
T AT T I & 98T 9 F 947
Firfear faeg< 337 97 T 31T g T
qgt 9T AT @ IR | A1 70 36 AG
¥ AMTHT B TFAET FTHITT g Gy

& '
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o viavet g : gt 72 A g
™ E ¥ AR ¥ TR AT T §

=it St AT - I I & qTasE
Wt 5% ag TR s § R e awi &
freeaT o2 | gafed & s ¥ o=
FAT Wga g 5 oy saema fF gan
fergeafat &7 qa et ¥ F9v g1 @
AT ZT 18 FTAT & 7T FRA fafaedy
T o AW & fAg w@T 3w feAr 7
HERAT AT S 9w d|ET 1o
A T T q T IJ@F GG FI
FraTE g% & 7 e agw fF A &
FATA 20 TNT AT HIT FT SR
qq Feq § X fAar § A F6 @
& grfeeam 7 arg wEAIC FT g
¥ oo § 1 39 greT wgl 9% Oge
gfregdgrawm for & @ &
AT GAAT AT, F AT §AT | AW
W 93 gu § 39 smsfeararst 7 f5 sman
7 S famaama 1 arfvaw & garfeas
T T , T FEAT ATMed AT T T
fgd | § UF N7 99 TW ¥ A
R @ f9g 918 § qeAT Igar g |
¥ g9 F AG@T §, g AT § &R
i fafaeex WY § | 99 oifvsa &
HTE THIHE EAT 9T, I9 997 & GIFR 1T
Fifgwr 7 9 1 rfFea & o fow faq
TS a3 g2 oY, 99 fo ag w9rg 11
T 12 a5 a% g3 o, afew 3 &=
qffFeaT™ § BT 9% Al STa<EE
IR F1 o0 FF 09 /Y 99, ¢, T
T ARG AR T, UF FUT §9 F
sarar #1 fafeevq qang gg A fia-s7
Y T FEAl g1 T | § g AT FTEaT
g f ag o aifsreama & awaTdy #7 oT,
Ig% gravy 7 a7 fReY 3w 7 99 I
forer =Y, F7 famgare &« A=y
FY, Fa1 fdy i A Fagr & ? s g
frraeiae @E? T g T

- wRI A 98 W g ag T
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[t STy AveTawr)
a1 g AT F 1 W I AIE W AT
T 9T YT AT AT A7 g ey | Afw
# gumar g fF gardr g fafaet
B, GUTR BT fafaee &7 agi & awi
7 g A7, 9 G AT q78 FT AT
wrfed, F1E T TEY IAT A 1 g
#4% 93 & g7 aqsl § f& guT g
¥ s a9t gt & famaew F o Faw
Y 1T & 1 gF T Y FSrreA=r AT
# gara ag sweaT g & Fmway w13
fafaee< a3 g, F1aama argw fafaeex
T8 g1 ST g FE ¥ fgegeara @ W
T gt 8§, fegEwm Sw #v sm@ET
TE F9qT § | 15 GHA IW ST &7
QST a7 AV AH TAH F1 TISGE AT
ZIAT & 1 AT GATY 3T G FT AT
T & a1 a1 E 4 qwerar g f fergear
FY ST AT JATET GIFAT ZRIT ag TaTRN
F TEM TL X AT | GG FA YS9 A
feqa fafaezy ares § somw fear o
AT Gag AT AL FT AL 919 SABA
HTAT | a8 IR SFFATLT | FTH FLAN
2 | 39 g fv @ gAY qed g fF
wezqe § T 3qq1 9%7 fgar wr § ar
FAT ATHS FI5 ASTR Q1AATAT §, F0
o7 guar RaTT €, gF s @
#d, fena fafaeex age & qfen fF
T FIE ZAAT FAITAT g, A AAT
aF TG IaT AL § | IT GHAT FrAATAT
g a1 A8 QAaren §, o s
g9 qT ¥ | SR Zq AT A IS
gekeee A8 & 7 faggarw & s
giar § T FaT qE grar § 1 ARy
JaTdAq G, d foogw faor ¥ &<y
% AT FZATE | 37 faAl 15, 20 fa
ST ZH I JAAT AT TG, AqIECH,
MAGTF AT BIATITH AT GHIR ST
qear W18 St faeelt 7 §8 9, sAEy
agq@ Al gar fF g foaet qweds
A ag fa7 AR E | IR A9 °rE w1 gw

TRATYA SABHA )
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a1 &g & fa g9 3w fqgaw
v fe% =g & 9 o1 fo% oaw ¥
FrgfraRImaaiag | o
FARFT T AT 9 AT fqganw §
Y & ar IFr wew (fd AR faw
R & AT EIAT & g AT &1 GV
g a1 18 & f gk 3w H aerd At
i mfer wifs gmw W awr W
g 1 g qW ggeT T g fFogEd
grEd § W IS 48 ¢ % 98 g
TS AgIgT S, &7 gAR afeafedr &
fafaeet &, ¥ a8 AAFT 7 19 T /7
IET FA § 9g }]TE | T8 AR &
FaT & o forelt =67 o A F oA

“India’s Minister for Information and
Broadcasting, Mr. Raj Bahadur, today
accused certain interested parties of
waging a persistent campaign to sow
seeds of discord between Indians and
Africans.

He suspected these parties whom he
did not identify, of wanting to further
their objectives at the United Nations by
damaging Indo-African accord.

The Minister was speaking at a
luncheon meeting given in his honour
by Mr. Prem Bhatia, India’s High Com.
missioner in Nairobi. :

The latter told newsmen that he was
greatly hurt to find the radio and the
press in East Africa swallowing the
anti-Indian propaganda of some of the
foreign journalists and news agencies in
India. He referred to stories published
in East African newspapers of Indiaa
mothers selling babies for food and starv-
ing Indians- picking foodgrains from the
excreta of animals.”

g gui? fafawex &1 s § o) fadt
FT FH1T T § | TF q<F af 48 971 %
fergealdY T ag1gR & fF axaifaar #Y
fagie aFd €, fergena & oy & fad
AIL BT FFA § AL GO q<H TG
s fi <19 SR g, F1gE IAIT e,
HAT THEAA A Fgd W@ § (6 9«
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fergeata atrstie g At gt 9X g
A o &7 Ffeat F@M, agt ) IS
TIT T, AR T F1E TFATR TEL
1w AT R femgea &
Ty gy @ fafasdr ¥ aeg’ ¥,
T 20 GEFI AT a9 § ag ¢
AT FAIR T IR 9979 34 § 5 AT
¥ qurT AITE W, Fgh o Ay 7
ag qreFEE & @i g 5 fegeam &
AT 9T s|@ Az F fad w5
[IT Y AIGTAT FIaT § STF § JAA &
IR FEa 7IF FOAT fIgEr #T Q@
g &R av wmfeas gl @@
T qF A FE TAQF q8F T AL BT
BT | AR EH 98 F2 o aai< &au fag
g A @ qAifeaw S a1 ag
fear & &t ¥ a1 7gs o qWi €, A
HIET FLA AT g 1 fafaed) daar
g AR ¥ FETS 9 AT I | & |
zafad 4 399 9% 5¢ 5 ¥ @0a wa
fafree & aY ag &% aff gor 1 &
ag FEAT FA1gAT § FF 9= ¥ g st
faeft & 99 & arq § fawar autar ok
g1 & wgd oo an ag snfger-snfewar
AR & § fawaar w1 91 Wr

o F Fgwr faqwg 7 98 99 I}
@1 o7 fF g9 39R-39< ¥ "ast 7 Fd)
qEaT Aifgd, g9 TUISEX & A
T 37 A1fET | T 9% ag Ty A7 GFAT
2 fr qum weal & g wv §, T
fegd qumr amdl oX g9 FarE ¥ W@
&1 % Fgar § 5 o7 T @ anfy
g T AT TH--F7 & AT AMH
fergeam 1 919 7w 3 FH
§ @ife g0 ATAT TET FT AT AT
427 FT TH | JAT T QAT 9IF T
gFd G A g WY FX T § | W
AT AT TH &, a9 gk famy
& v o oY T THAT AATT §5T F TFS
# {5 oW arrafit ) fa=tr @ 1 o
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a1q IfEd gaX ATt 7 WL W
[ | =F97 TG T F fa9 77 e
fegsfaat &1 @ #1 fAed & faz
gF 1@ 9 AR gg g1 W 5 aaw
g1, TI9 &Y, €747 €7 | AE AW o 19
g @ &, T8 g ST @ g1 @Y
g A 98 =9 99 37 g gl & 9@
g g 90 9% @§ g &1 saw
FL |

(Time bell rings.)

AT FTTHT T8, § ETET a1 FgAT
FTEAT §  F ATTHT T FAH 071§
TF a7 § 92 A%T F qIT 98 qA FAT
Frgar § fF g F W F L F= g
=fgd | 97 3T | gL A fafaes
A @ o arew fafaeer o @ o
FYS FAAE A I 1 W VG T WG
TF IR F1 AT FF T T A< THT A1
qrgT gE ET FT qIT FE R A 1 I
AT T T FIT FE 8, T AT
2T ¥ a7 wraET € 7 A $% awfE
) AT FLATE, F1s ST FT AT FLATY |
Fre AT HAfYET @ ®F At T
w@Ea w T anfor ¥ fag 9
I 7 & F fag €OIF 1 T TEE
REF @AM AT T o0 T §
AT o gt #% fa gafiy v oy
TET QA BWAT § IEY FE AN
TFG FF T @7 AR Tg AN &
AT & 9 gF FIEL F QW A T T,
F§ qug 9 2 AR frrame g
q¢ | 9T 9% 919 § 6 HAT AT
£ f5 gw &% qm v frwm, dE
wrd wifadt ang faa@ gfaar «
AR EF T WA AT 99 qF |
gger gk wmew fRfRee wEgRenw
Tgw oY Wi fafeeeT ot 91 99 9%
fegeam 7 8 @or€ @EN g%, a9
qF STHI THE agd AT A W
g W ot R e ot |
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[t st aTTT@T]
Y F7r O fF T HF Ay & IS
gEET B3AE WA S gy
Tz g ¥ e F qmow A W)
STEHT ATATH F1 GAT TAT 97 | I
AITEY T FAAT AT A 7 IF &,
IqF A% { TAHT AT (qAFA FHANT
AT AT T qT e fafaeex
T 2 1 wfFEIE OF 9) gH 9 gwar
F 7T & 1 79 9 fowg fafqees 7
T fegr & 99w 3@ gU a9 g
fo % gt ST § W R S
a7 ALY I | H QT I8 FEAT ATEAT §
f wroara feda fafreet @41 g &
fog® 979 AW I WAT 7 ) afew

MIORS/66

[RAJYA SABHA]

BHARGAVA) : The House
journed till 11 a.m. tomorrow.

-
Inrernational Situation 2052

ag GO I Fi WG F2 fF q8 9%
909X EHAT 7 FI qJ | a8 TuY 3!
T X 3@ & A f fegwna &
St gt 1w fggEaE e st o
ATV &Y T = 27 A K 5w AW
FT TAT qgT ALEFA &1 A | 7 F1%-
e AT qIFA AT F@T § )

THE VICE-CHAIRMAN (Smrt M. P.
stands ad-

he

The House then adjourned at
twenty minutes past five of the
clock till eleven of the clock on
Wednesday, the 10th August,
1966. "



